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Official Language vice Shri Krishan
Datt Sultanpuri resigned from the
Committee.”

The motion was adopted.

e —— —— —

MR SPEAKER : Shri Vishwanath
Pratap Bingh.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI H. K. L.
BHAGAT) ; I, on behalf of Shri
Vishwanath Pratap Siagh... ...

‘MR. SPEAKER : We will take it
up' later on because they have got the
ballor. Mr. Suresh Kuiup, you have
got the first prierity in the ballot. So,
you initiate the discussion under rule
193.

11.19 hrs.

DISCUSSION RE : SITUATION

ARISING OUT OF SERIES OF

BOMB EXPLOSIONS IN DELHI

AND OTHER PARTS OF NOR-

THERN INDIA AND FAILURE OF

INTELLIGENCE AGENCIES IN
THE COUNTRY

[Engtesh]

SHRI SURESH KURUP (Kotta-
yam) : Mr. Speaker, Sir, the whole
country is taken aback by the dastardly
attacks by the extremists. Now, in
the Capital City of Delhi and in
other parts of North India, we see a
ve1ly well thought out plan which is
being systematically done by a very
well organis:d centre of extremists,
On two whole days, Friday and  Satu: -
day, the whole country was witnessing
dastardly attacks by these extremisis.
One important thing which comes to
our notice s that even (hough' the
extremists were well plannsd and they
were organising it for the last so many
days, for the last so many ways, the
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whole intelligence machinery of
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MR. SPEAKER : Just a minuge,
Mr. Kurup. T will have to inform the
House that there is already a discus-
sion in the Upper House at four
o’clock. We have to finish this off
before four o’clock, because the Home
Minister is suppressed to be there also.
We have to discuss this according to
the time available.

PROF, MADHU DANDAVATE
(Rajapur) : He has understood, He
can speak till then.

SHRI SURESH KURUP : The im-
portaht thing is the whole machinery
of our Government failed in tracing
them out, though they have been
planning this. Already there Were
reports in the Press that such and such
a thing was being planned by the extre-
mists and there were enough rumours,
I do do not know why our intelligence
agencies failed in tracing out this well
thoughout plan of the extrem'sis,

Sir, before the Blue Star Operation,
it was generally believed and it wag
also believed by the intelligence
agencies that the Golden Tample was
the centre of these extremists, and the
Government after a long delay tackled
these extremists, and cracked down on
the Golden Temple and the Bjue Star
operati_tm took place. After that, |
would like to know whether the Goverp-
ment has traced out any other centres
of these extremists activities  All these
incidents in the capital city and other
parts of India show that there is
a well-organised centre for this acti-
vity. Which is it? Who is behind
it 7 Al this shows that some hundred
or a few trained armed guerijlag can
come over to the capital city apnd make
ita playground of their actﬂritjes. That
is what exactly happened here in New
Delhi but the authorities are keeping
mum. The authorities say (pa¢ they
had taken stern measures ang all, bug

? d -
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in spite all that their activities have gone
off well-planned and they have excaped.

And now we find from the Press
that, in one paper it is 1eported that
the Police authorities have ‘cques‘ed
not give the names of the persons who
were arrested. But in some other
papers the names of some of the
arrested people, an advocate who is
nvolvzd with the extremists, have been
igiven

. This only shows that even as we
have begun a conciliatory move, or
when this problem was on the verge of
a political solution, it is systematically
done 1o thwart those attempis. I do
not join that quarter and say that it is
a right move. Some suggesiions are
already being made that all these acti-
vities are happening because the
Government has made some concilia-
tory move, as the Government has
shown some initiative to solve the
problem, or to find, a political solu-
tion. This exactly shows that the masses
are—and were— with the Govern-
ment. That is why the extremis's have
resorted to these activities, A majo-
rity of the Sikhs from all over the
country have welcomed the move taken
by the Goveinment to find a political
solution to this problem.

It is to scare away the masses and
to -arouse communal feelings in our
country that this time. is chosen by
these extremists for bomb explosions
and all these activities, The Govern-
ment or the Home Minister cannot
wash their hands because it happened
right in the capital city of the country
i.e. Delhi. 1 again and again ask :
What happened to our intelligence
agencies 7 Were they not aware that
some sort of activities could occur
while such a conciliatory move was on?
You know that whenever there was a
move tofind a political salution to
this problem, such types of attacks
occurred. Alieady these have been
occuring. The Lok Dal leader and a
former Member of Parliament, was

-MAY 13, 1985

Other Parts of Nor- 32&
- Shewn. India end Fajlure

" of.dmelligence Agen-

cles in tha Couptry
killed two days ago, Quite nawraily
ou' intel'igence sleuths sh U d have
expecied that such .a 1h.ng could
happen in our countiy But nothmg
was done. Alicady hundreds of people
have died. Some hundieds of peop'e
are now in hospitals in various parts
of the country I would like to know
what measures the Government have
adopted to tack’e this sjwation. I
know what the Members of the Trea-
suty Benches would have said if such
a thing bad happened, in any one of
the non-Congress ruled Siates of the
country What to 1alk of this type of
incident, even if a smafl type of inci-
dent had occutred in any one of the
non-Congress States, they would have
demanded ihe immediate dismissa] of
the Government and Centre's inteiven-
tion. For full two days extremists were
playing bavoc with our country, with
the innocent people of our count1y
and the Government was doing no-
thing., I would like 10 know what com-
Pensation aie you intending to say to
those poor people who suffered from
these extremists attacks, who were
k-lled ‘n bomb basts knd whe a1e
suffering from injuries in hospitals ? 1
wou'd again like to rémind the Govern-
ment not to retreat from the move to
find a political solution and not to
retreat from this concillatory mave. I
would also appeal to (he leadership of
the Akali, whoever it may be—I do
not know whether the leadreship. is
now under the founding father of Bhind-
ranwale or Longowal and cegmpany --
to condemn this destardly act of these
extremists. This is the demand. of , the
hour. This is what the people of the
country expect them to do. This houge
without any polititical differences, Jom‘
hands in condemning these extremist
attacks. T demand the Home Minister
to explain what measures the Govein. )
ment have taken to deal with the
situation and what happened to our
intelligence agencies

(Transtesion)

SHRI BHAGWAT JHA ' AZAD
(Bhagalpur) : Mr. Speaker,: Si#, mo
words could suffice to condemn the
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orgy of violence and the incidents of
‘killings of innocent people by cruel
beasts , which have taken p'ace for the
last three days fiom Lucknow to Ganga-
nagar. The question arises why this
has happened. It is quite obvious that
certain peop'e wanted what riots should
b.eak out between H ndus ond Sikhs
in Delhi, Uttar Pradesh and all other
paits of the counny outside Punj_ab
and Hindus of these regions are In-
cieased due to this vio'ence and they
could 1efa'ia‘e by atiacking the Sikhs
and killing them so that the Sikhs a-e
compe'led to fleec to Pupnjab  In the
same way, the Hindus 1n Punjab are
also attacked so that they may aiso
flec from Punjab. They wanied that the
massaci c.of Hindus and Sikhs shou'd
be sarted thioughout the countiy
ana thus the unity of the couniry be
jeopardised. Mr Speaker, Sir, this
has not happened The terrorists have
failed in their fi'st motive | the peop'e
of Delhi, Gang'nagar and the farflung
areas of Rajasthan and Uttar Pradesh
d'd not realjate by mu-dering innocent
people but they iemained coo! and
calm, because under the policy of
Gove. nment which Inditaji formulated
wh'ch is being pursued by Shri Rajiv
Gandhi also, it is being emphasised
continuously, that thc.e is no dispute
between the Hindus and Sikhs, This
issue has been 1aised not by the Sikhs
but by some such leadcis of the Akali
Party, who used (o piace before us
religious demands as well as some
other demands, but *he real intention
behind them is their political ambi-
tion. Otherwise, why should ail these
things be taking place even, when the
jate Shiimate Indi-aji had conceded
their religious dem‘ands and today
“GURBANI”’ and 'SHABAD” are
being biroadcas',

Actualiy these were religious
demands. The other demands of the
Akali Paity, not of the Sikhs, are
related .o the establishment of a reli-
..gious State for the Sikhs. They say that
. 1hey have no dispute with the Hm:!us
of the country or those of the Punjab

thern Indla and Failure
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and that tneir dispute was with the
people of Dejhi. In fact who are the
peaple living in Delhi ? In De hi the
teprentatives of the Indian people
reside ; there is the Parliament and
demociatic Government in Delhi, Shri
Rajiv Gandhi is the Pr me Minisier of
that Government. Why is there a dis-
pute with Goveinment ? The dispute
with Government is because Govern-
ment say that they have accepted their
religious demands and they have also
accep'ed the demand for transfer of
Chandiga: h to them, but so far as the
issue of water and the transfer of
other areas is concerned, that question
did not pertain on'y to Punjab, it per-
tained to Haryana also, since these
peop.e lived in Punjab as weil as ia
Huyana ; so, both the States were
aggrieved ; the p-oblem could not be
soived according lo their wishes but
could be solved through an impartial
inquiry only. Al their other demands
have been accepted and I do not want
to reiterate them. Everybody is aware
of them. Actually their other demands
are the demands of a few, members of
the Akali Party and these demands
have backing not only from some quars-
ters in the country but from Pakistan
as well as from America, the patron
of Pakistan. Today they are demanding
a religious Slate and say that their
quarrel is with the rulers in Delhi and
not with the Hiadus of Punjab and the
country, But the people of India are
not so native as not to understand the
motive behind it. The people are
aware of their designs and know fully
well that those wha are supporting
them are thosc elemenis who have
always acted against India. It is up-
fortunate that some people of our
country have joined hands with them.

I do not say that Government
should withdraw the measures taken
but I would like to say that the gques-
tion is not that of Sikhs, not that of
maderate people but it is a question
of terrorists. This challenge has not
been thiown by the Sikhs or the mode-
rate faction of the Akalis but by a
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fandful of terrorists whose intention
is to disintegrate the country and to
make Punjab recede from India. So
there are two questions before us.
First, Shri Rajiv Gandhiji, should pur:
sue his policy and we shall support
him ; secondly a challenge has been
thrown by the terrorists to the country
and the Central Government and this
challenge mmust be met boldly. A
section of the people says that these
people shoul he persuaded te come
around to our views.

Mr. Speaker, Sir, our late leader
Shrimati Indira Gandhi particularly
tried to foster gaod relations with
them. 1 remember the day when she
called a meeting of her Cabinet. I was
also present there. Indiraji came to
the meeting and she said that she had
tried her level best till the last moment
to persaade the Sikhs brothers in Punjab
and the Akalis to have reconci'iation
but she was very awuch pained to order
the Army to enter in‘o the Golden
Temp.c. After her saying this, tears
rolled down her eyes. I saw tears in
her eyes for the first time. She was a
mother as well as the leader of the
country. But for th: sake of keeping
the country united, she had to take
this step.

Now Shri Rajiv Gandhiji is the
Prime Minister of this couatry. He
had two alteinatives oefore him. He
could have pursued the same peolicy ar
ke cquld have made certain changes or
modifications in it.

I think 1t is easy for the Prime
Minister to pursue the earlier policy
as without making any efforts he would
have got applause. But the young
Prime Minister of this country came
forward and btoldy offered to Hold
talks with them. If apyone takes it as
weakness, then he is sadly mistaken.

I would like 1o submit to the ‘hon.
Prime Minister that the Sikhs of Pun-
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jab, the Akalis of Punjab are also part
and parcel of India. We want to keem
them in India. I furtirer talks Wawve
to be hold with them, it couid be done
again. You should negotiate with them
and persuade them, but there camnot
be any compromise with the terrorists,

The Hon. Prime Minister, there-
fore, had only two alteinatives. Our
Hon. Prime Minisier does not indulge
in hypocrisy. He has not done any-
thing to sarn cheap popularity. He
made certain changes in the policy,
Those who think that it was a wrong
step, forget the fact that the hon.
Prime Minister is the Prime Minister
of the country. He is t(he Prime
Minister for Puajab as well. He is the
Prime M'nister of those Sikhs and
Christians as weil who 'ive in the
count1y. So the hon. Piime Minister
has taken ap initiative 10 resume the
dialogue with them and to bring those
persons to the negotiating table. But
the terrorists should be dealt with
firmly as they have th-own a challenge
before the nation.

My friends say that this negotia-
tions should be held with the Akali
Party. T am unable to unders:and with
whom the Prime Minister should hold
negotiations. Shou'd be negotiate
with the Akali Party of the Longowal
or with Tohra, who has again taken
charge of his post, or with Shri Badal
who has resigned ? In other words,
the " moderates have let the party,
There is no person in the Akali Party
with whom negotiations could be sta 1t-
ed. Today the persons holding dag-
gers with them have come to the fore
front of the pamy. The exiremists
who have bombs, grenades and fire-
arms with them have come to the fore
front. The (t(ransistors which are
means 1o entertain people with love
sangs and devotional songs 1re being
used ta kill innocent people.

I do nat know about the moderate
or the extremists in the party, The
questioa is with whom the talks should
be started, These are Hindus as well
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Minister should try to find out who
their leaders are. The question of the
moderate section or the extremisis
section in the Party may be Kkept
aside,

The persons who murdered our
late Prime Minister are being garlanded
today in the country. Negotiations
can never be held with such murderers.

These terrorists will have to be
reminded 1hat the country is not a
piece of wood or iron which could bz
distroyed withk any explosives, Th:
strength of the couniry lies in the
people and that strength cannet yield
to the terrorists,;, We shall have to
make this clear to them, The Hon.
Prime Minister will have: to assure the
country and he is still assuring that
Government shall not bow before the
tetrorists in the country. On the one
hand so the issue i3 10- negotiate with
them and on' the other hand to deal
with the terrorists firmly. It is an
howr of trial for the country. We are
not bothered about the threats of guns
and bombs. But if it is thrust upon us,
then we know how to retaliate. - This
is the need of the hour, The policy
of consensus is talked ¢bout time and
again in this countiy. Shri. Madhu
Dandavateji, kindly listen to me, I
am not criticising anyone but want to
convey my fecling. Whenever this
issue came up in the Lok Sabha at the
time of Indiraji and whenever the
question of implsmenting the policy
arose or whenever some Congress
Members raised the issue whether the
Army be sent to the Golden Temple,
and. whether the temples, mosques,
gurdwaras and churches are meant for
worship or these are pleces for amas-
sing weapons, then, Dandavateji, no
one said.anything, Mo one asked who
lived. in the temple and whether
murderers were living there and this
place be inspecied A Member from
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thosz benches had asked, ~~We do not
know, you take a decision on this
question, but the Army should not be
allowed to enter the tempie”. T was
swrprised to know that an Opposition
leader stayed in the temple at Amrit-
sar for five days. There was accumu-
lation of arms and ammunition in
that temple which even a blind person
could see. But that Member of the
Opposition returned after staying there
for five days and said that there were
po arms and ammunition. The people
defeated him in the elections. His
name is * *

[ English]
MR. SPEAKER : No name should
be mentioned.

[Zransiasion)

SHRI BHAGWAT JHA AZAD :
A prominent leader of that party
visits that place these days also. He
tours Pakistan as well and indu'ges in
tall talks, But he does not condemn
terrerism ond violence. Even today
he visits that place. Who will not say
that we shou!d have consensus in this
matter 7 By following double standards
or hypocrisy, this problem cannot be
solved, This problem has one farm in
the coun:iry and yet another farm
ouiside the counuy, To say simply
that the terrorists should be eliminated
becuause all this is happening due to
them  will be wrong. The -terrorisis
can be eliminated in the counuiy. In
Punjab they h.ve the suport of
Pakistan  They have the support of
America which Had scnt its Seventh
Fleet and Podma and Sunderban ships
locded with aims to Pakistan and they
had said that transistor were being
carried in the ships. I cannot forget
the evening of 1971 when our Foreign
Minister Sardar Swaian Singh arrived
at Delhi aitport by Boeing from
America, after attending a lunche on
meeting in a guest house He said

® "\ot recorded,
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that very cordial talks had been held.
All countries in the world came to
know that Padma and Sundeiban ships
loaded with arms and ammunition
were heading towards Pakistan. The
policy maker of the country of the Statue
of Liberty shouid not forget what type
of hegemony will br ing them repu-
fation. Long aga, we consumed the
wheat supplied urder P.L. 480,
Today our wheat is there for tihe
suffering and starving people of
America. We have grown it, They
do not forget the fact that India has to
safeguard four thousand miles of the
boider on land and four ihousand
miles of the border on the sea front.
Pakistan has no such problem, What
are these submarines meant for ? It
issaid time and again that these are
meant as a safeguard against thearmy
of Afghanistan. I have come to know
that the American impeiialists say that
in spite of gaining such a massive
mandatz there is instability in India.
If USA wants to thrust their Patton
tanks and Sabro jeis, which have
already failed in Vie'nim 2nd Cam-
bodia respective'y, on India, then India
will not be a battje-fie!d for them If
they try to aitack us, our brave men,
our Christian brothers, brave Hameed
will give them a befirting reply in
Khz2mkaran and such aims will be
dumped on the soil of 1 ahore and not
on the soil of India.

Mr. Speaker, Sir, these foreign
powers which are suppoiing the
terrorists, as also capitalist America
and the feudalists want to establish a
new state Khalis an using Pakistan as a
medium but they will never be allowed
to succeed in thair nefarious designs.
Never, never, never. We think the
policy of the Hon. Prime Minister is
correct. The Hon. Prime Minister
should not change the present policy
due to such type of criticism. The
Prime Minister shou'd tell the people
and the world that there is difference
belbeen the terrorisis and the people
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at lar ge and we are anxious and esger
to hold talks with the people of Punjab
but side by side we will deal with the
terrorists firmly.

We should all agree unanimously to
this. I want 10 say to Madhu
Dandavatejj—

Sumar she-h hat,

nahin pap ka apradhi hal vyadh,
Jo tata\tha hain,

samay ginega unka bhi apraah,

It is, therefore, necessary that we
should follow our policy like reciting
the Vedas at the same time carrying
a quiver on our backs,

Aham Brahmam, Aham Chhatram,
Shadap! Sharadapi,

In this way we should follow our
policy, and if necessity arises, we are
sure Government wou'd implement
their po'icy through Shadapi and
Sharadapi also. The counuy would
remain one hand aniy ed. The terrorists
cannot disintegiate this country. We
would emerge successful 1a the

end.

SHRI ZAINUL BASHER (Ghazi-
pur) : Mr. Speaker, Sir, flrst of all,
I would like to expiess my sympathy
with the people who have been killed
and injured in the incidents of bomb
explosions in Delhi, Haryana and in
U.P. .

Mr. Speaker, Sir, after. returning
to power and even before that when we
were contesting the Lok Sabha
ciections, our Hon Prime Minister
had made a ciear declaration that the
so’ut.on ot Punjab problem wou Id get
top priority and after formation of
government with such a huge majority,
he accorded top priority 4o this issues;.
A massive majority which the people
had given to him and the powe 1 which _
was given to him was pot utilised t@ *
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caush and supp:ess the people in  Pun-
jab, but instead he utilised the power in
such a manner that a peaceful solution
could be found to the to the Punjab
problem and whatever grievances those
were in Punjab might be removed.
That is why he took an initiative of
his own fto open the doors for a
dia'ogue in Punjab, He made certain
announcemenis to improve the econo-
mic condition of Punjab. He released
the imprisoned Akali leaders and
removed the ban on the All India Sikh
Students Federation so that an atmos-
phere could be created for holding
talks on Ponjab, but what was the out”
come of all these actions ? Mr Spea-
ker, Sir, I am sorry 1{o say that the
intention with which our, Hon. Pr ime
Minister had taken all these action has
not been responded to by ihe leade:s
of Akali Party in the same spirit.
When the Akali leaders were released
fram the Jails, they made such state-
ments Which ended the possibility of
any talks. Moreover, when our
former Prime Mmister was brutally
murdered, some Akali leaders, instead
of condemning her assassinatron,
started appreciating the assassins
indirectly hunting that such (ype
of action was inkeeping with the
tradition of the Sikhs. It appears to
me that the good intentions of Govern-
ment have been taken as a weakness
of Government by the Akali leaders
and the extremists and they have tried
to take full benefit out of it.

The President of the Akali Party,
Shri ‘Longowal first expressed his
happiness that some of his demands
have been accepted and he would
posipone his Morcha till the first of
June. But "tht iesult of the post-
potr¢ement- of his Moicha is all that we
are a secing today in Dethi, Haryana,
Punjab and- Utiar Pradesh. Does he
want to postpone his Morcha by
indatiging in such cowardice, by
mevdering * imocent and place—Iloving
citizens and by murdering and injuring
peopte whio hdve nothing to do with
such ' acts at all'? What purpose do
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they want to serve by indulging in such
activities of violence and what is their
intention ?

Mr. Speaker, Sir, not only myself,
but the entire countiy has comre to
know that the Akali Ddal does noi
want to have talks any more. Their
intention seems to be someihing else.
The Akali Party wants (0 disimitegrate
this country. It wanis to destroy the
unity and integrity of this country It
1S wroapng 1o say that a section of the
Akali party 1s moderaie and there are
a few extremists in the Party. Even
if the Akali Party has certain modeiate
Members, they do not have any say
in the Party. The Akali Party is
under the complete cortrol of the
extremists and if there were any
moderate members in the Akali Pany,
they have become ineffective today in
the Akali Party, in the politics of
Punjab and in the Sikh poiitics, Now
we would have to undeistand that the
Punjab problem is not going to be
solved through negotiations, because
it is not only the Akali Party ar the
Sikh extiemists behind this, but its
strings are somewhere else. Somre-
body else is controlling the strings
Our Government and the people would
have to identify these peop'e who are
controlling them from bé¢hind the
sceme.

A few days back, the Budget was
presented in Lok Sabha and the Piess
of the Western Countries had praised
the Budget very much. President
Reagan had himself p aised the Budget
and had said that a new economic
era was beginning in India. The
Western media had also praised
Government that a new beginning was
being made in India. But when a
combinition of the All India Congress
Committee was held recently and the
Hon Prime Minis er made a clear
announcement that we would march
on the path of socialism and we would
follow the path shown to us by Nehraji
and Indiraji 1o make our country seif-
reliant and to strengthen the ecohomy.
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of our country, we would continue to
tread upon that path, the Western
couniries started criticising us. The
process of weakening the Government
of India and destablising the country
started, Therefore the estern
Countries are working bchind the
scene to aggraviate the situation and
the exiremisis in Punjab are under
their control and (he extremis(s in
Punjab are simply dancing like puppets
controlled by them.

Recently it was published ina
section of the Press that Pakistani
Commeanders have infiltrated into
Pupjab and into Kashmir, They are
not just a handful, but they have
infiltrated into India in hundreds and
thousands. We had tried to raise this
issue in this House, but in your wisdom
you did not allow us to raise this issue.
But it is a fact that they are receiving
their tiaining in Pakistan, methods of
terrorist actions are being taught to
them in Pakistan and what has hap-
pened in our couniry during the last
two days as also in Delhi, Punjab,
Haryana, Uttar Piadesh and in Rajs-
than shows that these people have
been sent here after their having been
giving complete training.  These
persons are not immature people,
they are fully trained and they have
received formal training in their task
and they have utilised their training
to create lerrror and panic in the
country.

Why are they creating terror ? They
want that incidents of violence should
start not only in Punjab, but in other
parts of the country as well, why do
they want this 7 It is their clear
intention that the harassed Hindus of
Punjab may migrate to the other parts
of the country and the harrassed Sikhs
from the other parts of the country may
migrate 10 Punjab. That is why they
ale creating panic among the people,

Afier the murder of Prime Minister
Shrimate Indira Gandhi, those people
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had thought that due to harassment,
the Hindus of Punjab wou Id shift out
of Punjab and the Sikhs living in other
parts of the country would migrate to
Punjab, but their malicious designs did
not succeed. This was their intention
and they had indeed passed a reso-
lution to this effect. We have to keep
this factor in our mind,

I am very happy to note that the
people of the country had expessed
sorrow on the incidents o bomb
explosion but they did not react to
them. I want that we would praise
the people of this couatry for this,
Mr, Speaker, Sir, Today the things
have crossed the limit and in this
situation we feel suffocated, To save
us from suffocation and for removing

this water, government should take
some siringent action.
It is a matter of regret that much

a great tragedy had occurred and our
intelligence did not know anything
about it. It is really a matter of
great surprise. We should, therefore,
strengihen our intelligence, beause
these people would not indulge now in
such iype of action, butthey might
choose any other method and any other
other and they might indulge in some
fore, type of activity. We should there-
place remain vigilant in this regard,

Mr, Speaker, Sir, we know that
the unity and integrity of this country
can never be destroyed. whereas
Rajiv ji was a kind heart, he has a
strong hand also. It is my submission
to him that the people have seen the
result of this kind heartedness, now he
would have to use this streng hands,
If you do not use your strang hands,
you will not he meeting the aspifations
of the people of the country, who have
sent you here with such a massive
majority You should now use your
strong hand which you had shown ‘at
the Ramlila Grounds, With these
words, 1 would request you once again
that it is right time that you use your
strong hand.
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PROF. N. G. RANGA (Guntur):

Mr. Speaker, Sir, my goad friend Mr,
Bhagwat Jha Azad has rightly referred
to what has happened at the Ram Lila
grounds. There were two meetings.
In the first meeting the people who
loved this country, wno want the inte-
grity and unity of this country demon-
strated their loyalty to our national
leader—leader who has been chosen
in General Elections in open contest
with all parties which are all function-
ing in our country. They bave avowed
{heir loyalty to our leader.

In the second meeling, an oppor-
tunity was taken by one of the opposi-
tion parties to demonstrate whether
they are willing to accept the demoratic
decision of the masses in our counuy
or whether they would like to pursue
an undemocratic ; obstructionist, dis-
turb.loving or street-loving politics.
My hon. friend, Shri Vajpayee has
chésen to go the wrong way. I warned
once when he happened 1o be here as
leader of his paily against pursuing or
continuing his wiong policies of being
too much in haste 1o get to power, 10
reiurn to power and, therefore, pursu-
ing wrong policies towards our
country. He does not seem to have
learnt a lesson even after the people
have demonstrated so clearly against
bis party and that party’s policies.

12.00 brs.

1 was rather unhappy, Sir, when
this morning our friends of the Oppo-
sition thought that there should be an
adjournment motion in order to get
this discussion on in the House.
Where is the need for even the thought
of an adjournment motion ? Adjourn-
ment motion means censure of the
Government.

AN HOR, MEMBER : No,

PROF. N. G. RANGA : If they did
succeed , they would have demonstra-
ted that strong differences, irreconci-
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lable differences, exist between the
Government and the opposition on
this question. That is why an adjourn-
ment motion is needed. What do they
think of it ? This is essentially the

occasion Wwhen every patriot in
this country should support the
Government. I for one would have

exepected thd opposition to be of one
mind with the ruling party, with the
congress, and then say, we are all
together, let us think of some way,
some means, some collective means,
by which we can demonstrate the
unity of purpose, the unity in the
country, among the masses today.
Instead of that they thought of this
adjournment motion, That shows that
they have yet to learn to fall in line
with national interest, national priori-
ties,

AN HON, MEMBER : Are we anti-
national ?

PROF, N. G. RANGA : They have
not been able to demonstrate enough
strength in this House to be able to
move an adjournment Motion. These
enenties of our country waquld have
gone on propagating that Indian Parlia-
ment is not united and opposition
wants to censure the Government in
regard to this particular matter. I am
glad, Sir, that this discussion has given
us an opportunity for both the opposi-
tion and the Government—to demon-
stiate that we are all together. Sir,
are we not all together, determined to
fight terrorism ? Are we not of one
mind in believing that lhroust;
terrorism in this country, no party no
group of parties, no section of people,
can possibly destroy this determination
of the Indian people and Indian demo-
cracy ? Is it not a fact that we are all
opposed to the anti-patriotic, uncoope-
rative,/un-Indian way in which rhe
Akali section has bzen behaving after
our new Prime Minisier has taken
charge ? My hon. friend Mr, Bhagwat
Jha Azad has already told the country
how our government has taken initia-
tive to be liberal towards them and to
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tiy to negotiate with them. But then
they have not been following the path
of peace. One of their leaders had
the temerity to say—I sty it advisediy
temerity —ihat he was going to wage
war in his own way, according 1o his
own concepis, against Delhi, What did
he mean by that ? Does he mean to
say that they are going to wage war
against Delhi Government here, gainst
this Parliament ? Do they want to
destroy the unity of the country and
then hold the whole of India to ransom
and to make the whole of India fall
at the feet of their Takr ? Is that what
they mean ? If they do so I wish to
warn them that they are asking for the
impossible. 'We are not living in the
age of the moghuis We are nol
living in the days of the British ; we
are living in the days of Indian demo-
cracy where 700 million people are
silently behind our national leadership
and our Parliament where I[ndian peo-
ple are prepaied 1o shed what all they
can shed by way of sacrifice in o-der
10 see that the unity and integrity are
mainiained and that (ndia and Indians
ale gaing to seive this couniry.. , in the
noble mgpner, in the historic manner
in which Indiraji had seived us by
shedding her own life, precious life,
life that is reflected in the hearts and
the minds of 700 million people,
people who have voted for the Opposi-
tion, who have voted for us, all Indians
of all castes, of all relig ions, are
united in standing by our Indian
democracy, India’s unity and India’s
integrity. Therefore, Jet these friends
take warning from the lessons*of cur
democracy.

Then, Sir, I would also like to
appeal to the Sikhs as a whole. Do
they mcan Lo say that all the Sikhs
are Akalis? The non-Akalis are
sepsible enough, patriptic enough,
genetous enough, decent enough,
compradely enough with all the -other
Indians and they do nat shqut in such
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harsh manner as these friends have
been doing. They are also Indians,
they are also Sikhs and Jet them take
a vo'e in democratic manner, whenever
the time comes, they will find them-
selves, these Akalis, in a manner even
in Punjab itself, we are prepared to
take a challenge whenever the time
comes. Apait from ihese Sikhs,
Hindus are there including the Sikhs
in Punjab as well as in the rest of
India. Shculd they not think of all
these lakhs and lakhs of enterprising,
energetic, progressive, forwa rd-looking
Sikhs who have settled dawn in the
rest of India ? Shouid they not th'nk
of their own fieedom, their own safety,
their progress and their interes's ? [
warned then three years ago about
them. But they seem (o be dead
towards all these 1 would l.ke (o
appeal to all these Sikhs all over India,
in the rest of India (0 assert themseives
that the time has come now for them
to demonsirate that they are not go'ng
to be dictated by one Pope just as the
Christians had the necessity at one
t'me to defy the dictatorship of one
Pope for the whole the werld. So
also, the time has come for the Sikhs

also to realise that it is not through
that halff a dozen priests. and the
political leaders (o dictate to them.
They are also Sikhs, they are also
religious minded people, they also
swear by their own ten gurus and
they have got the right to stand by
mother India becausc they have chasen
Punjab as their motheriand and you
similarly. 1 wish to contrugulate the
Hindus in Punjab for having remained
so loyal tewards their own mother-
Ifndia during all these three years of
trouble and turmoil, terrible fears and
threats coming from every side and
actual vielence that was heaped upon
them, yet they have remained loyally
by the side of [ndia. They have not
run away from there. They have not
sought asylum in any other pait of
India, They have remained courageous
people. 1 ant proud of them. [ wish
to pay my tribute to them. Now, to
the rest 'of India, incluing my hon.
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friends in the Opposition, notably my
friend, Prof. Dandavate, [ appeal as
stand by these people, the Hirdus as
well as Sikhs who are there in Punjab
—I appealad to tham long ago and I
repeat. it agan—Ilet us all stand
together against these terrorists My
hon. fiiend, Mr. Bhagwat Jha Azad
has a‘rcady wuarned us. Indeed
imndiraji had been warning in the past
three years., Some of our national,
leaders of different political parties
who had 1o be responsib’e, had found
themseives (o be taking iriesponsible
position and accusing Indiraji of
unnccessarily raising this bogey of
foreign powers. Are these foreign
powers interested in the defeat of
India, in the destruction of |ndia’s
unity ? Arc arec we so blind to what is
happening all over the world ? Ten or
twelve yeais ago when my hon, friend
Shri  Darbara  Singh was Foreign

Affairs Minister, he was then working

for peace in ihe Indian ocean, Ever
Since we have been fighting for it, but
the Indiin Ocean today is an area of
warfarc and rivairy. Who is responsi-
ble ? MNot Russia, but America. Russia
only follows suit. They are rivals
against each other. We are not opposed
to either of them, but we are friends
with Russia, because Russia has always
been generous enough to stand by us,
but that does not mean that we are
opposed to America, but America has
made it a point to oppose us, and to
pursue a policy which is agrinst the
humanity as a whole.

My appeal to all of you, to the
opposition in this House as well as
outside is that iet us demonstraie to
the rest of the worid that just as our
Defence forces arec united behind us,
just as all our police and other forces
are trying their best to siand by us,
so. is the Parliament in India. Though
ours is a democratic Pailiament, where
there are so many political parties,
but irrespective of our political diffe-
rences and partisan attitudes against
~ cach other, we are al. together, Just
as we stood with L.ai Bahadur Shastri
at the time of invasion by Pakistan,
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just as we stood with Jawaharlal
Nehru when China invaded us, we in
Parliament are one irrespective of our
political differences, Let us demons-
trate that we are all together, w2
stand by India and together India can
never be defeated by the United State
of America and their allies as also

others who are thinking in those
terms,
[7ranslation)

SHRI C. MADHAV REDDI

(Adilabard) : Mr. Speaker, Sir, I am
very much paincd to participate in the
discussion on this subject. We never
thought that an adjournment motion
was a Censure Motion. I did not
know that through this medium
Government were to be put in the

dock. Well, there is nothing bad in
drawing attention to Government’s
shoricomings. We did not intend to

ensure Government. . If someone says
that we have brought this adjournment
motion with the intention of censuring
Government, he has gone senile. 1
do not agree with him. The rules are
very clear, because the discussion
which is taking place now is more or
less a discussion on the adjourament
motiion. It is another thing that
there will be no voting, as we have
adjourned the business.

My submission is that it is a very
painful thing. Two or three days
back, many people were Killed in
bomb  blasts in Dethi and other
States, innocent lives of childern, old
men and women- have been lost, what
was their fault 7 Somcone was trave-
ling from here to Pilanj, another was
travelling to Meerut by bus, still
another was travslling by train, some-
one was travelling by auto-rickshaw.
What was the intention behind killing
them ? Why did they do it ? Why
does a man beheve like this? I
think the people concerned are very
much frustiated -and they did not get
what they wanted and conscquently
they took to terrorism. I (otally agree
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with what Shri Azad has said that
there is a central organisation which
guides them and gives them training.
They go to Pakistan and nobody stops
them at the border, The Border
Security Force is of no assistance in
this regard. We are aware of a]l this.
But, we should pondes over it that
they are able to da all this because
there is some weakness is us. Therz
is some weakness in our Government,
particularly in our intelligence agencies.
Today, all the people a k why we had

not anticipated the happenings in ad-’

vance and why the szgents of our
intelligerce departent did not infiltrate
into them 7 What happens in other
countries is that the intelligence agenits
infiltrate into t(he camps of the
terrorists where terrorist activities
t.ke p'ace and inform Government of
their activities which e¢nable the
Government to take timely zction.
15 to 20 days back, it was reported

fiom Punjab that some terrorisis had.

aitived there and trouble was likely
to be created there. But, in spite of
* that report, no action was taken by
Goveérnment. It shows that our intelli-
gence men are Ssleeping. What is
needed today is that they shou!ld be
activised. Your Home Ministiy also
needs to be activised, because the
changes brought about yesterday
evening are not sufficient. You have
inducied a Minister of state in the
Home Ministry and have entrusted
some responsibility to him, but it is
going to be of no avail. My submis-
sion is that there should be a separate
Ministiy for inteinal security.

(Englisk]
There should be a full-fledged

Minister who completely in charge of
Internal Security.

[Translation]

Who should not handle other
mat(ers in the Home Ministry, such as,
political matteis or appointment and
transfers, etc.
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[English)

He shou'd be completely in charge
of law and order.

[ Tran:lation)

This task is difficult as long as it is
not done in this way.

A lot of discussion has taken place
here on Punjab. We have no intention
to convert this debate into a debate
on Punjab. It is not pioper at *he
mament to go into the causes of what
has happened in Punjab and why it
has happened these and I do not con-
sider it p-oper too. Shri Azad has
certainly said something which tempts
me to reply to that, but it is not
necessary to go into that discussion at
the moment. We are all with yau, 1
can assure you on behalf of my party
that we are with you in whatever step
you take to soive the Punjab tange
and I am happy that the Hon. Prime
Minister has been making effoits
continuous'y for the last two month to -
reach a settlement. A number of
meetings were he!d with the Opposison
lez_lders as pact of his efforts ta solve
this problem somehow or the other.
I support his efforts in thijs regard but _
request at the same time that terrorism
must be curbed. You think over what

is to be done and what steps are
required to be takento deal with it.
If you want to take advice on the
matter, take it from whomsoever you
want, but it has got to be curbed,
because nobody has sympathy with the
terrorisis. I think even the Akalis
are against them. They know what
wauld be their position in the event
of an escalation in terrorist activities.
Therefore teirorism should be seen in
isolation and should not be mixed up
either with the Akali demands or with
the Punjab prablem. You take firmly
whateyer action you want to take
against terrorism. We are with You
in whatever action you take in this
regard. But, do not mix up the Punjab
probiem with it,
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You bave taken some steps to
solve the Punjab tangle. There is no
need to ho!d a dialogue with anybody
because nabody is theie at the moment
with whom talks cou'd be held. Shri
Azad was telling just now that nobody
was there at the moment with whom
talks could be held. Then, with whom
to talk ? Therefore, there is no need
to hold talks. To solve this tangle
without holding talks with anyone on
the steps taken by the Prime.M.nister
after a through consideration is a very
right approach. You keep the pro-
mises made in your announcements.
Whatever you want to give and concede
to Punjab, concede it. If you yourself
take the initiative of doing it, the
people of Punjab will suppoit you and
the peaple of Punjab will not side with
the teirorists once they know the
treatment which you will be giving to
them in that case. I do not consider
it necessary to add anything more to
it.

One thing I want to make clear
once again—we had no intention to
censure Goveinment by bringing foimer
a Censure Motion in the House, but we
only wanted to have a discussion on
it.

[English)

PROF. K. K. TEWARY (Buxar) :
The bomb blast in Deihi and seveial
other place are not a simp e case of
bomb blasts in which certain people
have been killed. I am to'd about
100 peopie have been kil'ed, and more
than 200 peop!e have been maimed,
and they are in the hospitals, This
phase of the ugly terrorjst design is a
stark reminder of what is in store for
us, for this country. It is an outright
attack, it is in assault on the freedom
of this counury, on the unity of tnis
country ; and the sooner we face this
challenge, the better it will be for the
entire country, and for the Sikhs
themselves.

So, in the light of this . . . (Interrup-
tom)
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Sir, I am sorry I am interrupted by
the Minister of Parliamentry Affairs,
What I was saying was that on this
puestion, the entire House agrees ;
most of our Oppos.tion Membe:s, those
who have spoken already have sup-
ported the line that this is a challenge
to the nation as a whole, and that if
we do not act in time, things might go
out of contro', might go out of hand.
But mere condemnation of this vio-
lence, a mere condemnation of this
mindless terrorist, fascist action by a
handful of peoplz in Punjab will not
suffice, is not enough. We have to
adop! a common ling, a national line,
a patriatic line to face this challenge
which is threatening the very basis of
the nation-State, the values that we
have cheristed, va'ues that we have
evolved over decades after the freedom
struggle. They are under assault;
they are under attack. It is not only
a question of incidents here and there.
For this, I thing it is necessary for us
to analyze the whaole background of
what has gone into this movement
which was staited in the name of
Dharam Yuddha. Tt was not a political
movement,

What the Prime Minister has
recently deciared—the whole House
commends it. In fact, the P1.me Minis-
ter has received fulsome praise, spon‘a-
neous praise fcr actions that he took
to defuse the tension. Let us not
forget that this nation and the pecop'e of
India have made the supreme sacrifice,
the greatest sacrifice thar we could
have made. The former Prime M.nister, .
Shrimati Indira Gandhi sacrificed her
life 10 maintain the unity and commu-
nal harmony of this countiy. After
that, the people in India demonstraied
that this couatry is not a sitting duck
the Congressmen in particular, those
wha have fought for freedom and the
Opposition friends also who have stood
for the unity and integrity of this
country, fhave not allowed the grasses
to grow under their feet. They will
face all challenges, whether it comes
from the terrorists inside, or their
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mentors abroad. But while I say th's,
I wou'd also hke th's House to go into
the genes's of this cris's. This has
started, the tiguble in Punjab started
as a Dharam Yuddka. What is t(he
motive ? Tt was to give a communal
shape, a commumal colour to the
entire process of their political agita-
tion. Demands we.e not important. A
fascist gang took over the leade ship.
Initially, the Akalis were making
noises ; but from the veiy start this
fascist g oup | ed by Bhindran wale took
the leadership. And I maintain—many
of you may not agree with me but to
me-—there is no basic difference bet-
ween the Akalis as such, and the so-
called exieim’s:s. The ddference is
only what is there beiwcen Tweed-
ledum and Tweedledee. There is no
difference. When Akalis speak, the
threat to our unity, the threat to our

integrity is being given by the same
people who in one voice talk of a
peaceful settlement, and next time

when they speak just afier a cruple of
minutes, whenever they have an octa-

sion to speak, they harp on the same
thing which is being perpctiated by the
extremists, that is Akaltis ; they pravide
theoretical framework. Now  this
concept of mariy.dom, they say that
all thase who laid down their lives in
the cause of the Panthak unity, in the
cause of the Panth, they will be
treated as martyrs ; and in pursuance
of this policy, this dangerous, this
medieval, this barbaric pelicy, Mrs
Indira Gandhi’s assassination was
glorified and is being g'oriffed. So,
whenever you start n:gotiations, when-
ever you think of negotiations, you
have to think of the people with wham
you have to negotiate. What are you
negotiating ? Are you necpotiating the
very principle «n which th's nation has
suwrvived or this nation is constituted 7
India’s Unity rests on very funda-
mental of seeu'arism, dcmocracy and
integrity of India and what Akalis suy
runs counter to all these things for
which we hay: made sacrifices and
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thousands of peop'e in this country
have Ilaid down ther lives and made
heroic sacrifices, to strengthen there
bas‘c values. Therefore, let us be very
clear what we are going to negotiate.
Are we going (0 negotiate on these
bas.c values 7 1 am very happy that
some of my opposition friends, parti-
cu'ariy the Commuist party in the House,
have been taking a stand which is
directiy in condemnation of the extre-
mists’ activities. Of course, they have
demanded that Akali !eadershio shou'd
d.ssociate itse!f fiom oxtermis:s.
Where s the scope for dissociation ?
They cannot dissociate themselves.

And new what remams in Pudjab ?
Akali leadership has suddenly melted
into thin air ; Akali leadership does
not survive anywhei It is only extre-
mists prompted, supported, funded and
fmanced by their mentors in Pakistan,
in America and UK. who are contro!-
ling the extremist group ; and in the
light of this whole framework, the
whole range of policy towards Punjab
needs to be reviewed ; whether a
particular political party in the name
of certain political grievances can uti--
lize Gu.udwarcs can utilize, temples,
can util:ize Churches to launch this kind
of murderous agitation, agitation whose
philosphy is justified in the name
of religion, murder is justified in the.
name of religion and history of the
religion is traced. It is said,.all those
down the ages, who had sttacked
this religion or attacked ithose who
propourded the theory of this religion,
met the same fate.

The leader, who is lionised by
many people in this House and ountside,
Longowal came {0 Dehi. What did
he say regarding assassination of Mrs,
Indira Gar.dhi ? What did Mr. Tora
say after his release from jail ? What
dd Mr. Badal say ? They all said
unanimous'y. You th.nk over it ; the
country has to think over this, nat on
this demand. It was shocking, an
harrowing experierce, when all (hese
leaders, with whom people say nege-
tiatiems shou!d be started, they said
and Longowal particularly that the



« tion Arising out of Series
«-of Bomb Explosion in
Delhi aud

ked sinner has been punished this
uld be a revelation to peop'e, this
wid- open eyes of the people
this  country.  Hesaid, the
icked - sinner has gone and
all those who will follow her po’icy
ill meet the same fate. This man, how
is he different from the extremists, who
take guns in their hands, bombs in
their hands and kil' innocent people ?
Therefore, if you asks me my honest
opinion, - [ will tell you thit the whole
range of policy, the attitude, the
calculation regarding Purjib, have to
undergo a change, becausc what s
happening in Punjab is not a set of
demands for river water or u fow acres
of territory or few miles of teriiory
in Haryana or a few conccss'0as to the
Gurdwaras, the who'e thing, the who ¢
thrust and you also remember, and let
this House also remember that this
kind of an approach is ca'culated
approach ; because if 1 speak about
this aspect it will take lot of time,
therefore, [ conline myse!ll to oae or
two submissions about this. The pro-
cess of destabilisation as 1 said last
time also in this House, isas s rong
inside as it is outside.

MR. SPEAKER : Please conciude
now.

PROF K. K. TEWARY : The:e-

fore what comes handy in India is

: religious  fanaticism, revivalism,

~ bscurrantism of fascists and re’igious
groups. Those who are encouraging
the holocaust in Ahmedabad, fo. them
these peop!e have come handy for they
want to subvert our system and
Panjab was picked up, selected carc-
fully* by “our enemies and therefore
religiqus fanaticism was promoted and
Akalis willingly—I will not s1y unwi'-
lingly—have played into the hands of
the extremist elements right from there.
And many peopie in the Opposition
Prof. Dandavate, 1 know the moment
I touch upon his party he will get up,
[ am not going into unnegcessary
polemics,

*¥Not recorded.
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PROF. MADHU DANDAVATE :
I have decided not to take cogni-
zance of him.

MR. SPEAKER : 1 hope sa, to
maintain the equilibrium.

PROF K. K. TEWARY : Prof.
Dandavate says that he does not take
cognizance of him. But the peop'e,
the who'e country is taking cognizince
of what these “eaders are saying. When
we were all condemning these revivi-
list groups, and the use of Gurudwaras,
is it not a fact that peop’e who public
op'nion, or the peop'e who claim to be
leaders of po'litical parties they went
*% are a coun'e of others from ‘he
Janata Party went and stayed in the
Gurudwaras and when these muardoa.
rous opcrations, widesprend operations
were happening, when they were
going in, and coming out to Guru-
dwaras and Janata Leaders did not
find @iny extremists there. And. now
in the light of these activities, what
the Home Minister has to say ?

We have come across disquicting
reports about the ro'e of certain
political parties. Aguin, the Janata
Parly leaders when this agitation was
in s‘ght, aslsaid ** vyisited the
Golden Temp'e, *¥of course —
had gone—and s‘multancously *%*
and ** had visited Pakistin and
he!d discussions with President Zia-U]-
Hug. Wnit happened after that ? |
would like to know from the Home
Minister straightaway  what is your
information ? Is is not a fact ?
(Interruptioss) 1 am ngt making any
allegations.

SHRI S. JAIPAL REDDY : He
cannot mention names like that.

SHRI NARAYAN CHOUBEY : We
have hcard all these number of
times.
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SHRI S. JAIPAL REDDY : The
Prime Minister al!so ~said something in
the recent elections,

(Interruptions)

MR, SPEAKER : Now you please
sit down Let me handle this.
(Interruptions)

MR SPEAKER : If you just allow
me to do something, I want to say
somelhing. You do not want to lislen
to me. ([mrerruptions)

MR. SPEAKER : Mr. Tewary, we
have all agreed that we arc going to
put up a united front to fight this. So,
confine yourself accordingly. Pleasc
do not make any acrimonious remarks.
Names will not go on record.

PROF. K. K. TEWARY : Is it of
any use to brush dirc under the carpet,
till the carpet gets bumpy ? [ would
like to know...(Interruptions)

SHRI NARAYAN CHOUBEY :
We will also say so many things,
(Interrup ions)

MR. SPEAKER " Please sit down.
Nathing is going to be fruitful by this.
We want this to be a fruitful debate.

PROF. K. K. TEWARY : I want
to know from the Home WMinister :
[s it not a fact that these terrorists
from Punjab are being trained in the
same camps in Pakistan which have
been opened for the training of
Mujahiddin, who are fighting in
Afghanistan ? Is it not a fact that
about $3 billion worth most sophisti-
cated weapons have been supplied by
CIA to these Mujahiddin groups
through Pakistan Government which is
acting as a conduit ? The same terro-
rist training camps are being shared by
Mujahiddin and these terrorist who are
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now out to create panic and disruption
in our countiy. Veiy recently, I raised
this matter on the floor of this House
and this has come out in The Times of
India ~f 30th April. 1 quotie :

““The Congress Member, Mr.
K K. Tewari,...

[Transtation)
SHRI NARAYAN CHOUBRY :
This is totally...** (Inte:ruptions)

(Engtish)
MR. SPEAKER : This is not pro-
per what the Member has said.

(Interruptions)

[Translation)

MR. SPEAKER :
exercise restraint,

You should

(Interruptions)
[Ergli ]
MR. SPEAKER : It is already
the.c. It is alrecady quoted here. 1t

is a ‘Quotable Quoté”’ :

PRGF.
quoting :

K.K. TEWARY: 1 am

*...demanded discussion in
the Lok Sabha on the alarming
disclosures by the alieged assai-
lant of the AICC general secre-
tary, Mr. R. L. Bhatia, that 300
terrorists whith commando train-

_ing in Pakistan had infiltrated
into Punjab...” (lmrevruprions)

I am merely quoting the article,
What is there to laugh ? (Interruptfon:)

These matters have been debated
on the floor of the House. I wonder
why the Home Ministry has vo infor-
mation about these aspects.

*$Expunged as ordered by the Chair.
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These activities are being organised
not only here but also.

MR. SPEAKER : This hes been
s aidtime and again.

PROF. K K. TEWARY : The
present challeges thrown to the
Government and the unity of country
have acquired a vely sophisticated
level. Therefore, there needs to be a
change in our response and in the
instrumentalities also. The Home
Ministry has to change its approach.
There should be more sense of
anticipation because the pattern of
terrorist gangs ar¢ well-known. 1In the
light of these experiences I think the
Home Minisiry has to 1evamp the
whole structure of inte ligence system
because new chal'enges are really
terrifying. So, I strengly condemn the
terrorists action and caution the
Government that many moi€¢ gangs aré
still out, those who have beenarrested,
and they are bent upon creating troub'e
in the countryat the behest of their for-
eign mentor, Therefo'¢, @ very serious
view should be taken and negotiations
about Punjab should not take place,
because there is no one with whom you
can negotiate. And the issues
which have been raised by this agita-
tion are really dangerous and there
should be no negotiations on these
issues.

MR. SPEAKER : I will request
the hon. Member (o please take up
some new points. There is no fun in
repeating those points which have al-
ready been covered. They may please
take up new points so that we can
cover mora grounds and more people
can participate.

+

[ Transiatton)

SHRI CHIRANJI LAL SHARMA
(Karnal) : Mr. Speaker, Sir, the
Hou%e is debating a very serious prob.
lem. This House is aware of the way
communalism is doing a naked dance
and having a bath in human blood for

thern India and Failure
of Imtelligence Agencies
in the Courury

the last three to four years. Most of
the time of the Seventh Lok Sabha in
session was spent on this Punjab prob-
rtem. The question is why they are
having blood bath and why these extre-
mists and communalists are raising
their ugly heads. It is now 38 years
since India attained Independence.
All went well for 34 to 35 years. What
special they has happened suddenly
during these three years ? There was
a dispute between Punjab and Haiyan:.
The demands were squeezed from 45
to 3 or 4. _ OQur late Prime Minister
had said-that we were ready to handover
Chandigarh to Punjab but Haryana
would get its due share n return. We
are prepared to refer the river water
dispute to the Supreme Court. But,
their intentions are malafied. They do
not want to hare a settlement. The
forces working behind them have their
Chamber and gurdwaras in the U.S.A.
and Capada and their temples and
shivalayas in China. This needs to be
given thought to. Shrimati Indira
Gandhi tried her best to srlve this
tangle. The ciuel hand of death has
snatched her away from us. Those
forces were under the imp.ession that
Shrimati Indira Gandhi’s murder would
result in the disintegration of the
country, the Hindu-Sikh issue would
take a communal tura jn the country
and bloodly voilence would follow,
the Hindus would be head the Sikhs
and the Sikhs would be head the
Hindus. Sir, the Sikhs are spread in
all parts of the country. The Hindus
and the Sikhs are the branches and
leaves af the same tree. The people
of India and Punjab deserve congratu-
lation as they did not allow those
enemies and those forces to see their
dream come true and nowhere arise
such a situation which could be termed
as a Hindu-Sikh issue. The burden of
the 70 to 72 crores of people fell on
the young shoulders of Shri Rajiv
Gandhi who had the dead body of his
mother lying in his house awaiting her
funeral. In spite of all that, he went
to Lt. Governor’s bunglow at mid-
night, took a round of the affected
colonies, visited the telephone exchange
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and controlled the fire within 24
houis which was going to engulf the
entire country. Nobody had thought
that Shri Rajiv Gandhi would be able
to control so soon the fire which had
broker out in so many cities of India.
He overcome that and presented him-
self before the peopls. Then elections
were he'd. The masses of the country
supported the policies of Rajiv Gandhi
and the Congress(I). The support was
so tremendous that the Congress party
got unprecedented majority. The elec-
tions were held very peacefully, After
the elections were over, our hon. Prime
Minister gave evidence of his broad-
mindedness and took bold steps. So
the Akalis were re'eased uncondi-
tionally by a unilatera] discussion. At
that time a Committee of three Senior
Cabinet Ministers was constituted to
soive the Punjab problem. They went
to Bhagat Singh’s Samadhi and later
met Shri Tohra and others and gave
them ample opportunity to exchange
views. I have bzen given to under-
stand that the Government of India left
no stone unturned to reach a secttie-
ment with the Akalis and even arranged
a Round Table Conference. But the
matter by then had gone out of the
caontrol of the Akal's. The terrorists
had over-shadowed them. When Shri
Longowal came out of prism, he visited
the residence of the assassin in Nijran-
kari Baba and started speaking in the
same tone as Bhindrawale sa that he
could mamtain its leadership as he was
afraid that if he did not speak in that
way, he might become a victim of the
extremists. If you go through the
speeches of Shri Tohra or Shri Tal-
wandi you will find the same thing.
Our friends from the Opposition ask us
to make a compromise with the Akali
Dal for an early solution to the Punjab
problem. But the questiogn arises with
whom we should holfd talk and who
should be treated as the authority and
under whose leadership the settlement
should be arr.ved at. Only yesterday,
Shri Vajpayee in his specci{al the Ram.
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lila Grounds levelled charges aga’nst

Government and said that Govern-
ment had failed on this front, I would
like to mention here that RBJIP had

played a major role in the fall of the
Janata Government. [ recall a coup-
let of Akbar Hyderabadi in connection
with what BJP people say, It goes like
this :

" Akoeebee mazhab mujhse
poochli.e ho unni

Shia ke sath shia aur sunni
ke sath sunni

Today cven Vajpayeeji is speaking in
the same tone. If he peeps into him-
self he will come to know where he
stands. I have just now come across
a4 news item in which it was stated
that a Lok Dal leader had demanded
that the Prime Minister should dismiss
the Government, but why ?

Why should the Prime Minister
who has got the People’s mandate and
support looscn .his grip or dismiss
Government mercly becaase a handful
of communal terrorists and extremists
are bent upon staging a blood bath and
are conspiring to set on fire the silent
shores of the country afresh. This
type of demand is being made by those
leaders who do not want that this pro-
blem be solved. Can it be denied that
Shrimati Indira Gandhi did not take
the Opposition into confidence and it
is not a fact that the Opposition
parties supported the Akalis and whc-
ther it is also not a fact that the
Janata Party leaders stayed as guests in
a gurudwara, It is irresponsible to
allege that Government should be dis-
missed as Government are inefficient
and their intelligence agency is weak
or the like of it, Mr, Speaker, Sir, I
can say it with authority that the way
the terrorists are at work and the type
of tr aining they are getting, tHe *wea-
pons seized in the recent bomb explo-
sions in Haryana carry Pakistani mark-’
ings, and 1 would request the hon,
Home Minister to en:quire into whether
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jn the recent bomb explosions in Har-
yana, bombs and guns seized had
Pak.stani markings on them ? There-
fore, it is all due to the persons who
are coming back afte: receiving train-
ing in Pakistan. Then how do yo1 say
that Government shou'd p’ant police
on the top of evely tree and the army
behind every bush but they fail to
understand that it is the duty and res-
pons bility of cach onc of the Indian
citizens to co-opcrate with Govcern-
ment in maintaining the country’s
unity ar.d integrity. I would like to say
that what to speak of thc intentions
and programmes of terrorists no powecr
on the land, cyclones in the sea and
thunderbolts 15 the sky can comec in
the way of R.jiv Gandhi. He has come
out with h's liberal attitude ard shown
his generosity and if those pcople do
not 1ake the benefit of h's gene:csity
and bring about an amicable solution,
then jRajiv Gandhi’s hand are strong
cnough .. (bel). If you had followed
me two to four minutes more I would
have convered by points,

MR. SPEAKER : No, no more time
could be allowednow,

SHRI1 CHIRANJI LAL SHARMA :
All right, I shall conclude now. 1
appeal to the whole House that the
matter is so scrious that all of us
should co-operate and strengthen the
hunds of the hon. Prime Mipister irres-
pective of party affiliations, castes and
spcial barricrs so (hat these strong
hands are ablc to frustrate the evil
designs of te,rorists and cxtremists.
Sir, I have donc.

DR, RAJENDRA KUMARI BAJ-
PAI (Sitapur) : Mr, Speakcr, Sir, we
are not only having a discussion in a
changed scenario im Punjab but also
keeping in view its afiei-cffects on the
country, Finally, whatcver has happen-
ed m the last two days, the whole
House has outrightly condemned it
and the whole country should alsp
kmow about it, These extremists acti-
vities do not have. any place in the
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policies of the country. How can there
be place for the cult of violence and
tne ways of cxtiemists in our country’s
democracy 7 1 feel that these activities
cannot have any place in our demo-
cracy. We are always rcady to sit
across the table and tvy to scttle each
and cvery issue through negotiations,

Earlier too, our former Prime
Minister was t,ying to solve the Pun-
jab issuc through negotiations but the
tersorists did not give in but instead
took shelter in the Golden Temple and
indulged in terrorist activities from
there. Goveinment were forced to
undertake “‘Opcration Blue-sta1” to
flush them out and a large number of
pcople belonging 1o these extremst
groups were also ar,ested and stiingent
action taken agalnst them at that time.
Goverrment at that time took firm
aclion. But as it always happens after
some time a dew Gove.nment came to
power and they once again ‘gave
thought to the plan of action in res-
pect of this matter When the new
Government took over, the hon, Prime
Minister once again appealed to the
Akali leaders to settle this issue and
even lifted the ban on AISSF and tried
to solve it thrcugh negotiations. Just
now, one of my friends from the Oppo-
sition while initiating the discussion
emphasized the neced for having a dia-
logue., We 100 agree that talks should
be held. Nobody has any objection to
it. Negotiations are already going on
with them, but the extremists activities
that are taking place day in and day
out are not good c¢n their part as many
innocent people have lost their lives
as a result of such activities. If they
think that they can cow down the
Government by indulging in violence
they are sadly mistaken and | would
Jike to tell t .em that Government can-
not bow before the extremist forces.

There is a national consensus on
this matter that the Government should
take firm steps to deal with the situa-
tion. The “‘Opeiation Bluestar” and
also the flushing out of thousands of
people from °Harmandar Saheb’ and
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‘akal Takht’ was a proper thing to do.
I would like (0 quote frcm the Chandi-
garh Tribune dated 11th instant.

(English]

““Ihe All India Sikh Students
Federation yesterday asked the
Chandigarh Police to desist from
implicating innocent youth in false
cases. In a statement, Mr. Harin-
der Singh Kalhan, Converer of the
Ad-hoc committee of the Federation
said : ‘The arbitrary arrest and tor-
ture of innocent young men must
stop immediately. The AISSF had
full faith in the leadership of Baba
Joginder Singh The Federation
also decided to reopen its office at
Shree Harmander Saheb in Amrit-
sar where Mr. Charanjit Singh had
been appointed Officc Secrctary,
Mr. Kalhan said.”

[Trarslation]

I would like to bring to the notice
of Government that when Bhindran-
wale was allowed to stay in ‘AKAL
TAKHT’ no action was taken against
him and we had to pay a heavy price
for that. Now the AISSF wants to re-
open its office at Shree Harmander
Saheb and they should not be a'lowed
to do so. The reason being that we
have to decide once for all whether
the Constitution will prevail in this
secular Country or the Hukumnama.
The country woald be ruled by the
Constitution of India and it applies to
every citizen of this country whether
he is Hindu, Muslim, Sikh or Christian
and it would not be ruled by the Sikhs

as ‘ Hukumnama'.

Sir, who are these high priests who
allow, the people playing with the
lives of innocent peoplc, to stay in the
‘Akal Takht’? If Government take
action , it is said that the young men
are being harassed and torturced. To-
day, when these youngmen have killed
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about 100 innocent men, women,
children and old people in Haiyana,
Punjab, Delbi and Uttar Pradesh in
order to create a panicky situation so
that people may lose their patience,
we have to give a second. thought to
the sjtuation,

Besides, 1 would also like to bring
to the notice of Government that Pun-
jab is leader-less today. Negotiations
can be held with any political party,
but how can negotiations be held with
the extremists who have overcome the
Akali leaders ?

The rebuilding of ‘Akal Takht’ has
posed fresh danger before us and I
would 'ike to draw the attention of
the Centre to it.

[English]
It was reported :

“The Executive said the glorious
and sclf-respecting Panth cannot
accept the shrine built on a con-
tiact-basis by an ex-communicated
Sikh.”

(Transiation]

We all know the circumstances under
which the action was taken and the
Akal] Takht’ was rebuilt. Baba Santa
Singh of ‘Budh Dal’ along with thou-
sands of Hindu and Sikhs rebuilt it.
The move to demolish the Akal Takht
once again is aimed at giving a new
turn to the situation. If a top leader
at the instance of a handful of
extremists, makes such a statement or
the Executive passes such a resalution,
then what is the duty of Government ?
I feel Government should take timely
action to prevent the opening of their
office there so that the Akal Takht
might be protected. 1f even a single
brick of the Akal Takht falls, then
again the responsibility falls on
Government because they are expected
tqe take timely action. I think we
should also mobilise public opinion
and simultaneously we should prevent



365 Diseusston re : Sftua- VAISAKHA 23, 1907 (SAKA) Other Parts of Nor- 366

tion Avrising out of Series
of Bomb Exploon in
Delhi and

them from doing this with the help
of other forces. 1f the ‘‘Akal Takht”
is demolished again, its effect s
going to be very bad.

We the members of the Congress
and our Party believe in Hindu-Sikh
unity and a'l the Sikhs have chared
these views,

Last maonth, Congress members
had started a movement, To promote
goodwill among the people, the
Congress Party arranged pablic
meetings in different places in Punjab
and thousands of peopl e came from
far away places to attend those
meetings. They heard us. When we
talked of goodwill, they used to nod
their heads in support. We talked to
the people separately and they told
us that they wanted a solution. They
are fed up with such incidents. There
should be peace in Punjab

When the Hon. Prime Minister
announced bonus for the farmers, at
Hussainiwalla therc was a surge of
happiness all over Punjab The Prime
Minister announced the setting up of
an integral coach factory there, That
also made the people happy because
that will help in the economic deve-
lopment of Punjab. People had been
demanding a big dam for quite a long
time. Announcement was made that
another big dam would to constiucted
like the Bhakhra dam. But thc present
political scenario in Punjab is creating
fear in the day to day life of the
people and constructive and develop-
mental activi ies are not finding any
place there.

Through bomb-blasts, our attention
has been drawn towaids this. We
shall have to think over this. What
i feel is that there is a rest of plot
tgainst our country. It is a hidden
invasion by our neighbouring country.
Saome pcople are being trained and
equipped with arms and ammunition
there and they are indulging in these
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activities. This needs to be stopped
with a heavy hand and ban on the
Sikh Students Federation which hag
been lifted should be reimposed. The
people who are indulging in such
activities should bec shown their
place again.

(Englisa]

MR. SPEAKER : 1 think I should
now take the sense of the House., 1s
it the sense of the House that we
dispense with the lunch hour so that
more speakers can be a ccommodated ?

HON. MEMBERS : Yes.

PROF. MADHU DANDAVATE
(Rajapur) : I am quite conscious of
the fact that in the sensitive and
explosive situation which obtains to-
day anything that we say in this House
and anything that we say in tne
Parliament will find its echoes outside
the House and none of us will be able
to shirk ow responsibility for what
happens as a conscquence of the word
that we utter in this House. Therefore,
I will be very careful in making my
observations.

Even while making a plain-speak-
ing [ would frefer to avoid acrimony
on this occasion. The very extent of
the blasts and explosions that had
taken place is something that must
teach u. a lesson Look at the manner
in which the explosions have occurred,
They occurred at public places, in
bazaars and at thc bus stands and we
are shocked to find that they have
also come at the gates of the Parlia-
ment. They are now only to enter
the Parliament. That is all. We find
that the situation is such that transis-
tors are kept herc and there and any
one who tries to toy with the transis-
tor gets killed. Transistors that play
sweet music have actually beeg
humming with the music of death and
this music of death has made wus
conscious that we must face the
situation as a nation and not merely as
parties. Whether anyone accepts aur
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bana fides or not, we are born in this
country. We are proud of this soil
and if we want to stand united, it is
" not because that we belong to the
ruling party or the opposition party
but we belong to the laad where we
are born and this is the very land
where we nave to end our life, There-
fore, we have to defend this land.
The ruling Panny and thc Opposition
Parties have unequivocally condemned
these explosions and brutalities.

I am fully one with my friend,
Shri Bhagwat Jha Azad who showed a
great balance in the expression of his
views and he said let us not put all
the eggs in one basket. 1 will not
like to put all the Members of Akali
Dal in one basket. The situation is
such, the call of conscience is such,
the humming of death is such that
even the most frozen heart and frozen
mind is bound to be affected by such
explosions and they will find their
echoes cven within the Akali party
and I am glad that the echoes haye
been found in the Akali party itself
Those who in the past we.e talking
witn tongues in cheeck about v.olant
incidents and terror'sm, T am glad,
that they have pickced up the courage
to openly say something.

Su, [ was in Chandigarh the other
day and while I was moving in the
train the exp osions were taking place,
Only when the police came a search
our coaches I realised that something
has happened in Delhi. When 1 was
there in Chandigaith I made some
anxious inquiries with Badalji and
oithers. He was not at home. He met
me and put down a letter expressing
his strong point. With your permission
—It does not contain any defamation,
On the contrary it contains something
that will hcighten the d.gnity of man—
I will read that lctter wrilten by
Badalji. This lectter was written .on
A1tk May, 1985 ;
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“My dcar Shree Madhu ‘Danda-
vate Ji,

During your visit to Chandigarh
on ll1th May, 1985, you had made
anxicus enquiries about my and
Akaoli Dal's reaction to the ghastly
explosions that occurred in Delhi,
Haryana and elsewhere.

[ must tell you that I am deeply

shccked by  these explosions
resu'ting in the death of innocent
persons. Since these ghastly

explosions have taken place almost
in an identical way, I have a strong
suspicion that this is the handiwork
of some forcign elements intérested
in destabilising our couatry. 1
strongly condemn these atrocious
actions.

I would like the Government to
have a thoroagh inquiry into these
inc.dents of e<plosions so that the
country may know the truth ”’

Sir, I welcome this.

SHRI P. C. SETHI : Why a private
le ter and not a public statcment ?

PROF. MADHU DANDAVATE :
I anticipated what you have s»id I
have also brought a statement from
Mr. Bodal arnd 1 will now take the
liberty of reading out the statement
which he has issued. It is very istecrest
ing. Every word is intcresting,

Sir, you and I issuc such state-
ments, Bhagwat Jha Azad issued the
s'atement. The Pr.me Minister issucd
the statement but Badal issuing the
statement has some rclevance.  Since
he said do not recad orivate lctters
this was not a love letter seat to me,
This was a lctter which has public
import aind, therefore, with your per-
mission I took the liberty of reaging.
it.

. MR. SPEAKER : Madam is ot
here. otherwise I would have taken
her to task.
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PROF. MADHU DANDAVATE :
Sir, you are only justifying her absence.
This is the statement, Mr. Secthi,
former Home Minister, please listen.
This is the statement by Mr. Badal,
former Chief Minister, Punjab and
Balwant Singh, former Finance Minis-
ter, Punjab :

““The  wide-spread violence

erupting all over northern Irdia
is obviously aimed at destabilisirg
the country and undermining its
solidarity and integrity The Shri-
moni Akali Dal strongly condemns
these activities of forces inimically
disposed towards India. Tt is very
sad that certain sectiors have
tried to attribute these criminal
acts to the Sikhs addirg to their
sense of insecurity and creating
doubts about their patriotism. We
take this opportunity to call upon
the Government to bring the guilty
to book and to unmask the forces
striving their hardest to promote
Hindu-Sikh® riots both in Punjab
and rest of India. Shrimoni Akah
Dal reitera‘e its resolve to maintain
communal harmony at every cost.”

Sir, I am happy that this statement
has come.

SHRI ANANDA GOPAL MUKHO-
PADHYAY : Are you sare it will not
be contradicted tomorrow ?

PROF. MADHU DANDAVATE :
Unfortunately, Sir, I am born in the
land of Mahatma Gandhi where faith
in human dignity and human being is
the basis of our life and I would not
like to dis-believe anyone unless
proved to the contrary. Don’t try to

" disturb the atmosphere which we are
trying to create all of us together.
Don’t try to fallow Tewary.

PROF K. K. TEWARY : | think
you will be much wiser if you follow
me on this. The public statement
which you are talking will be contra-
dicted tomorrow. '
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THE PRIME MINISTER (SHRI
RAJIV GANDHD : I wish to say, Sir,
that we are all fortunate to have been
born in this land, not unfortunate.

PROF MADHU DANDAVATE :
Thank you. Sir, I told you that there
has been a universal condemnation.
While many of us here, including those
who have spoken from the other side,
particularly Mr. Bhagwat Jha Azad,
would welcome any change among the
sober minded Sikhs in this country, I
would like to warn every ona in this
House that let us not take it for
granted that a]l Sikhs are Akalis and
all Akalis are Extremists That equation
has to be ended. You will find that
gradually that equation is ending I
think that is a happy augury What
is the past experience of the extra-
mists ? On this occasion I would like
to recall that., Fortunately or unfor-
tunately I had the unique nrivilege of
participating in all the tripartite talks
in the past and also the meeting that
was convened by the Prime Minister,
meeting with the opposition parties ;
and I can narrate one experience from
my personal experience Every time
ecither through tripartite talks or
through unilateral announcement by
Prime Minister, or by opposition’s
talks with some leaders of the Akalj
Dal, when an atmospherc was created
that a break-through is likely to come
about, and their problems are likely
to be settled in a peaceful atmosphere,
then, the extremists always activated
themselves and tried to destroy the
atmosphere of settlement and they
deliberately tried to provoke the
entire atmosphere.

It happened when thes talks were
taking place in the past, you may re-
call. And almost at the last round of
the talks when some trouble took place
and all of a sudden we had to disperse,
for the second time, when Prime Minis-
ter made certain unilateral welcome
announcements, again they felt that
this will pacifly the rank and file of the
Akali Dal and probably we will be
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nearer the so'ution, then, the Extre-
mists again intensified their strive for
terrorism. And once again, when the
members of the opposition parties had
a talk with Shri Longowal and Shci
Barnala in Bombay, and following these
talks, when the Prime Minister iwit.cd
the leaders of the opposition parties
and we tried to explore the possibility
of bringing about a settlement, again 2
climate was created both through our
talks and the way in which coverage
was given in the Press, again the
extremist elements fourd out that the
Prime Minister is likely to succeed in
bringing about a reapproachment bet-
ween the Akali Dal and the Govern-
ment And again, when that type of a
feeling of break-through was there,
again, you find that extremists struck
and again you found dead bodies in
Haryana, Delhi and elsewhere. There-
fore, this is a very interesting thing to
be noted that every time a break-
through was driven in this country on
the question of Punjab, the extremiss
have intensified their game. Sir, from
the manner in which these explasions
have taken place, I toe have a susp'-
cion like Badalji, that there seems to
be some foreign element involved in
this...

AN HON. MEMBER : Also foreign-..

PROF. MADHU DANDAVATE :
Throughout I have been saying that
extremists have been indulging in this
kind of terrorism. But along with the
extremist terrorism what we find is
this. They are not snly mad, but there
is a method in t ¢ir madness ; and this
methcd in their madness is not satis-
fied with the indegenous activities, but,
probably they are trying to take help
frem foreign elements and that is a
dangerous dimension that is added ta
this problem. Therefore, that has to
be probed. I am glad that Mr. Badal
also thinks that this should be gone
into, I am sure that it wilt be done.
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Then, Sir, I would like to say a
word about intelligence. I am saying it
with a desire that whatever failures
and shortcomings may have been there
in the past, they should be avoided in
the future, I do not want to undermine
the morale of intelligence. I am the last
man to try to undermine the morale
of the police and the army. [t is
because once their morale is destroyed,
in that case, there is no question of
defence and security, But 1 am saying
it in a constructive perspective, that
there are certain failures, Bhindran-
walle was not only an individual but he
was a phenomenon. I would like to
remind my friend Mr. Bhagwat Jha Azed
that on 4-4-85, I initiated a discussion
on Punjab in this very House, I have
made a frontal attack on the extremists
and Bhindranwalle phenomenon and I
said that Gurdwara is a holy place and it
can never become the arsanel for arms
and no induction of arms should have
been permitted as far as Gurdwaras are
concerned.

In this connection I would like to
rec:ll your atiention to that debate.
Mr. P.C. Sethi was the Home Minister
then, I spoke on 4.4-1984 and on that
occasion, [ had said that by the end of
February, 1984, at the hands of the
extremists in Punjab, 220 innocent men
were killed. I put a question to ‘the
Home Minister and I wanted to con-
firm it and I remember my words,
either confirm it or d:ny it, because 1
had gone to Punjab and the press had
reported that by the end of February,
1984, at the hands of estremists when
220 innocent men were killed, not a
single culprit was prosecu.ed, not one
cu!prit was prosecuted. Sir, two child-
ren of a Defence Department Officer in
Delhi were kil.ed. The young girl was
raped and the boy was killed, Within a
few days Ranga and Billa were arrested
and they were sentenced and hanged.
In the Abhyapkar multiple murder case
in Poona, the youngsters were detected
and thcy were hanged. But here 220
innocent lives were destroyed, not one
man was prosecuted, This is the failure
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of the police, failure of the Intelli-
gence, failure of the Administratian,
I am not very happy to say this that
220 men should be kill:d and not one
man should be prosecuted. It is a
matter of shame that in each one of
those cases, probably those who were
running the Police Department and
Administration become the part and
parcel of frightened atmosphere and
they did not come forward to arrest the
extremists, But all the same, not one
man was prosecuted when 220 men
were murdered.

Mr. Prime Minister, don’t mis-
understand me when [ say that when
innocent men in the bus were killed,
when near the Parliament House 10
bombs were discosered thank God that
day the Parliament was closed and we did
not go by that door. Otherwise, instead
of making the speech on Punjab you
would have bee) required to make an
Obituary reference first. So, that would
have been the stage. When all these
things were happening, what is the
Inlelligence doing ? Please excuse me
-for saying it, Even the Members of
Parliament like us whether they belong
to the ruling party or not, we go by
airplane, for the security purpases each
ane us is tested. Of course, Ministers
might be exceptions, But each one of
us is tested. The ruling party Members
are also tested with metallic detectors.
But here what was the [ntelligence doing
in the country ? Such a widespread plan
was hatched and about 80 men were
killed and the Police lntelligence did
not get 2 glimpse of it. Sir, I shudder
to think and God’s will was that it
should not happen that way, Tomorrow
if a foreign country invades our land and
prior to that some spies come 10 the
country and indulge in some saort of
subversive activities and if the Intelli-
gence is upalert, what will happen to
the security of the country ? I am more
worried on that, Therefore, 1 would
request the Prime Minister kindly to
tighten the Intelligence machinery so
that all these things are not aliowed to
ga through.

thern India and Fallure
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About the induction of arms, I
would like to draw the attention of this
House to what happened after the
‘Blue Star Opera ion’. I remember that
day, just as one of my hon. colleagues,
Mr. Azad, narratced his experience in
the Cabinet, that I would like to nar-
rate my experience with Mrs. Gandhi
when she convened a meeting of the
Opposition leaders after the ‘Blue Star
Operation’, She gave all the details,
She told us how many arms were induc-
ted and T asked her plain and simple
question, I said ‘‘Madam, Prime Minis-
ter, every day on the Television, you
are displaying arms that have beef
captured, But shall I ask a humbie
question ? With your administration in
Punjab, how all these arms were
allowed to be inducted and she instinc-
tively said : it is a failure,”

But the Defence Minister came to
the defence gf the Prime Minister and
the Defence Minister said : ““No, it is
not a failure. What is to be done ? The
arms were not openly inducted into the
Gurudwara, They were taken below
the food materials in trucks and they
were taken in a hidden way.” 1 asked
a simple question : “‘Tomorrow if the
enemy tries to smuggle arms into
India, will they take out a banner apd
processian and say that they are coming
with smuggled arms, beware’, They
will always smuggle arms hidden below
the hey, below the food trucks, and
they is how they tried to do. 1f you
can check us at the airports, why did
you nol allow every truck going to ths
Gurudwara to pass through an eletro-
nic frame, so that whenever there was
a signal, you cauld have stopped that
van only, taken out all the arms and
then allowed the truck to go to the
Gurudwara, But that was not done.
Why were these arms allowed to be in-
ducted into the Gurudwara ? That is
the question.

Now, the original demands of the
Sikhs were almost getting settled,
That is an important point. I want to
recall that the relay of kirtan in gurbani
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is already settled through Jullundur
radio station. Then, Centre-State rela-
tions is agreed to be referred to the
Sarkaria Commission, River water d s-
pute is agreed to be settled under the
Intei-State Water Disputes Act. Then,
there is the interpretation of Article
25 of the Caans itution. I am one of
those who feel that Article 25 of the
Constitution is in support of the Sikhs
to retain their identity. Dr. Ambedkar
said it in the Cqgnstituent Assembly
also. But they have doubts. I congra-,
tulate the Home Minister, who said on
the floor of the House that they have
decided to refer the interpretation of
this Article to the experts and various
bodies of Sikhs including Akali Dal.
Some people condemned the Govern-
ment, but + cong atulate the Govern-
ment., I only said one thing that you
have the genius to do right things
at the wrong moment, But as I said, it
is a correct step. Immediately, the
next day when agitation stopped, even
that problem was so'ved. Almost all
the original demands were getting
settled,

In the end, I would say, what is
needed is flexibili}y and firmness. 1
agree with Shri Bhagwat Jha Azad.
But the question is if negotiations are
to be conducted, with whom are they
to be cenducted ? Longowal has re-
signed ; Bada] has resigned, I think,
to express their silefit protest against
the manaer in-which the extremists are
behaving, Let us wait and watch what
emerges. If something emerges, settle-
ment can be done, but as far as the
extremists and foreign elemedts are
concerned, be very firm, and through
you, Sir, I may tell the Prime Minister
that the Government may be ycurs,
but the nation is ours, [n this land of
Gandhiji, Hindu-Sikh unity is the dream
o" all of us, The bomb may destroy
our lives, but our dreams will never
be destroyed, a dream will continue
and we will live upto the dreams,
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SHRI BRAHMA DUTT (Tehri
Garhwal) : Mr, Speaker, Sir, all eyes
of the country are or this Supreme
House in which we are discussing this
subject and the country expects that
this Supreme House will not only dis-
cuss this issue, but would also give a
new direction to the country,

I would like to draw the attention
of this hon. House towards one basic
questian. Today we are talking of
Certain terrorist activities, bomb blasts
or certain other happenings but the
basic question is how the terrorism
comes inta existence, Terrorism comes
into existence when we lose faith in
the democratic set-up of the country
and the minority wants to terrorise the
majority. Anoiher reason is that certain
people, within the country and oulside
the country want to sp-ead anarchy in
our cquntry,

13.24 hrs.

[MR. DEPUTY-SPEAKER in ihe
chair.)

Iam happy and I want to congratu-
tale Government that they have wel-
comed a discussion on this subject. 1
also want to thank all those hon.
Members who have participated in this
discussion with great instraint, But one
thing I would like to submit is that all
the political parties, whether in power
or not, will have to ponder over this
question whether if they are not in a
majority and their views are not accept-
ed by the majority, they can resort to
terrorism. We have seen that terrorism
is being resarted tc in Punjab on cer-
tain issues but it is not confined to
Punjab alone. In today’s papers we
have read that a farmer Chief Minister
of Jammu & Kashmir has statcd that if
the prescnt Government of the State
is not dismissed, they will launch an
agitation and the leadership of the
agitation, after a few days, may go into
the hands of the terrorists. It is a
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matter for very serious concern, What
happens is ‘hat some parties appear
different from outside. Apparently
they talk of politics but from within,
they are in collusion with the anti-
social elements who beliave in terro-
rism. We have seen that in the past,
certain political leadeis had contacted
the terroris's. We a’so saw that the
relatives of the terroiists had been
honoured. No one at that time con-
demned those activities, I appeal to
Government, specially to the Hon.
Prime Minister, to ensurc that after
Punjab the leadership of the agitation
in Jammu & Kashmir does not slip inte
the hands of the terroritis, The evil
should be nipped in the bud,

1t is the resporsibility of the police

to maintain law and order in the
country. We had constituted a police
commission. We have its rc¢port with
us. Many suggestions have been given
in it. Amongst them, (here are certain
suggestions which, if acceptzd, will
neither 1equire any charge in law nor
ary expenditure by Government. We
should accept such suggestions imme-
diately and impiement them. The State
Governments should be involved with
their implementation. Because it is the
responsibility of the State Govern-
ments, they should be invoived. The
Chief Secrctaries and the Di:eclors-
General of Police should also be in-
volved in this task. If some financial
provision isto be made, that should
also be made. Prevention is better than
cure. We need a sirong police sysiem
- in our countiy. We nced to update our

intelligence organisations also.

With a view to maintain law and
order in qur country, along with the
police and intelligence services, we
need a citizenis security machinery

also. In any security arrangement,
the citizenes also play an impor-
tant role. We have coanstant'y been

observing how much help the citizens
can give to Government to curb the
activitics of the anarchists . and
terratists. The help given by the
citizens is> unparallelted,

thern India and Failure
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Certain incidents took place after
the assassination of our Prime Minister
and attempts were made to shed the
blood of innocent pecople and to dis-
member the country but these
attempts were failedby Govercment’s to
vigilance arnd fimncss. In spi e of the
killings of certain innocent people
reccently, the countty has remained
ca!lm and thesec incidents did not cvoke
any advarse rcaction from the pcople.
We shall have to find out solutions
of the problems in a democratic
manner whether they relate 1o reserva-
tion or any other matter or some
probl¢m of any State. For solving our
p:oblems we have not to encourage
teirorism, nor are We to hold talks
with terrorisis. Talks shouvld continue
with others. Tt is imperative for all
political parties, including those who
huve never raised their voice agiinst
the Punjab terrorists It is a good
thing that all parties are cordemning
them today. We should encourzge
this tendency. Whereas we necd to
supp:ess terrorism with firmness, it is
also necessmy that these clemen:s,
whether they arc in foreign countrics or
are being helped by unfriendly powers,
shou'd be isolated. For this, wg should
definitely expect all the political parties
to form their own code of conduct
stipulating that neither they will take
any hclp from the terrorists mor would
they give any help to the terrorists,

Once again, I would like to respect
what the former Chief Minister of
Jammu & Kasmir has said, His state-
ment has been published in today’s
papeis. He has demandcd that the
present Government shou'd be dis-
missed and if it is not dismissed, an
agitation will be launched against it,
He has further said :~—

[ English]

““The Movemeant launched by us
will pass into the hands of those over
whom I have nc control. In case this
happens, there might as well be blasts
in Jammu and Kashmir, as we are
witnessing in Delhi and other States,”
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From this, it looks as if he intends
to start an agitation for the dismissal
of the Government there. Whenever
the dismissal of a Government through
an agitation is talked of, such a
situation arises, The place to bring
down a Government is the Legislative
Assembly and not the streefs nor the
means for it is the launching of an
agitation. Moreover, this shows that
such eiements are present there which
will take over or will be handed over
the leadership of the agitation, Itisa
very serious matter and I am referring
to it as an example only. Today it has
happened in Delhi and its surrounding
areas and Jammu & Kashmir is a very
sensitive area inio which enter out-
siders and where we have to be
virgilant. {f responsible leaders of that
area utter such things it cannot be said
to be a right thing. I would like to
appeal ta the Hon, Opposition [eaders
to think seriously among themselves
and decide that they will condemn
terrorism, vie'ance and the use of force
where ever they may arive, I appeal
to Government to deal with the
terrorists strictly and at the same time,
take into confidence the saver elements
of every community whether they are
in the country or outside the countiy
and strengthen their position. [ also
demand that those foreiga powers who
want to create destabilisation in our
country should also be warned. India
is in a pasition to do this. India is not
merely a country, it is a big market
where those people have economic
stakes. We cap raise our voice against
them but the utmost
strengthen our internal security. For
this, even if you have to create a
separate Department of internal
security (Intelligence), you should do it
and appoint a separite int srnal
security Information Minister; The
persons who may work in this Depart-
ment should be equipped with modcrn
equipments and resources. We shauld
consider the report of the Police

MAY 13, 1985

need is to

Other Paris of Nor- 380
thern India and Fallure

of Intelligence Agen-
cles in the Country

Commission. We have our Internal
Security Academy at Mt. Abu. There
is a lot of information available in it.
We should make usc of it. A new
force should also bc created whose
job should be to gain the confidence of
the people, to strengthen the internal
security of the countiy ard to moder-
nise the civil security arrangements.
Whether it js the forcign invader or the
internal enemy, the citizers can help
us most ; they can inform us about the
inpending danger and can also he'p
Government to face that darger.

With these words, Sir, 1 hope that
this discussion will give a new direction
to the couniry and Goverrment and
the people will be able to rise above
party politics and political intrests and
will provide makc some concrete
contribution so that in future we shall
be able 1o fight teriorism and violence
and the internal apd external ecnemies
of the country.

SHRI LALIT MAKEN (South
Delhi) : Mr. Deputy-Spcaker, Sir, it is
neither a political issuc nor an
ideolovical one. For the last several
years the incidents occurrirg in our
country prove that thereis a plot to
disintegrate our country and the aim ot
the recent hsppenings was the same.
They want that the negotiations should
stop and gradully the leadership should
slip from the Akalis into the hands of
the extremists. [ feel that the cXtre-
mists have succeeded in their designs
In a way, the negatiations have reached
a deadlock and you must have obscrved
that the moment the talks are going to
begin, some incident takes place, some
person is killed or some leaders is
murdered and the talks do not start.
Recently when the talis were going
on and an atmosphere (o Create
congenial conditioas in the country was
being formed, a murderous attack was
made on Shri R L. Bhatia and the
aim - behind tbe recent incidenis in
which hundreds of pcople were killed
and injured was also to create an
atmosphere which might force Govern-
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ment to refuse to participate in the
negotiatiors ard in this way a feeling
of frustration might be created :mong
{them so that they might withdraw to
the background and the extermis.s
might take over the leadership from
them. The mauner in which Mr. Badal
and Mr. Lorgowal tendered their
resignations proves that the extermists
are trying their best 1o succeed in
their aim gradually. Now, the question
is whether it will be beneficial to hold
talks with the Akalis in such an atmos-
phere. It is said that thay have made
sacrifices. I «m not prepared to accept
that Mr., Locgowal or Mr. Badal has
made any sacrifice. I would like to
say that they are coward and timid. In
my view it is an unfortunate thing that
today there is not even a single Akali
in India, who would dare say that the
extremis.s are doing wiong things or
who would strongly oppose them.
There will not be a sing’'e Akali leader
in the country who can vehemently
oppose them. Government took a
unilateral decision and reletsed the
Akali leaders and removed the ban on
the Sikh Youilh Fedeiation. i would
like to draw the attention of the Hon,
Home Minister towards the fact that if
it is obseived carefully and minutely
you will find that the number of
incidents of murder, etc. has increased
fiom the time of their release till
today. I do not say that every Akali
is an extremist. There are many Akali
leaders who do agree that what is
happening is wrong. Many Sikh
brothers ag ee that the efforts which
beieg made to disintegrate the country
are wrong. But it is a great misfortune
that there is not even a single Akali
leader who would say openly that he is
ready to face the extremists and the
Hindu-Sikh Uniy in the country will
not be allowed to be dis;upted. Under
these circumstances Government will
have to decide whether it is proper to
hold tatks with the Akalis or not. The
meeting of the Akatli Dal scheduled to
be he!d on 17th has been postponed.
I feel that Bhindrawale has tried to
disintegrate the country and created
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circumstances under which Indiraji was
murdered, If his father is made the
ldader of Akali Dal, will Government
be prepared to hold talks with them ?
[ would like to point out that handing
over the leadership of the Akali Party
to Bhindrawale’s father means that they
do not want to hold talks with Govern-
ment. They do not want a so,ution of
the problem. They only want conflict.
They want to create Khalistan in India
to implement the demard raised in
Britain and U.S,A. in tnis regard. How
long wouid we have to wait for these
Akali leaders t¢c have some sense ?
How long would we have to wait for
the Akali leaders to vehemently oppose
the extremis’s and hold talks with
Government 7 We have been seeirg
this thing for the 1ast four years.
During the period of these of four
years, huidreds of persons had been
done 10 death. Indiraji had also
sacrified herl ife, because Government
wanted to hold talks with the Akalis.
The Akalis do not have courage. Out
of fear th:y are hidden in their houses.
They dare not oppose the extremists.
Arms were continued to be collceted
and storad in the Gurudwaras and
hundreds of persons weie done 10
dcath before their eyes, brt they dared
not to oppose them. Talks about the
country’s unity cannot be held with
those having no leadership in their
hands. If you ho!d talks with those
persons, who cannot oppose violencc
in the .ountry, then I wou'd like to say
that these talks are not going io prove
beneficial. The P oblem will continue
to remain as it is. [ would like to ask
the head priests as to when they issue
Hukamnama. Innocent peisons were
done to death throughout the country
before their eyes. Even then they
kept mum. Bomb blasts occurred at
many placess Even then the priests
kept mum. Now, they will not issue
Hukamnama against such incidents.
They will do so when the President of
the country or Sardar Buta Singh is to
be declared ‘Tankhaiya’ Murders will
continug to be eommitted in the
country, but they will not oppose. They
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will not issue ‘Hukamnama’ to Akalis
to opposc the extremists. Under these
circumstances, I wou'd like to say
that guns have been placed at the back
of the pries's and out of fear the
priests and the Akali leaders cannot
raise their voice. Hence, the holding
of talks with them by Government
is totally meaningless.

Mr. Deputy-Speaker, Sir, secondly,
I would like to say that it is high time
that the Ceniral Government do not
allow religion, to mix up with politics,
Recently, I read in the necwspapers
that the priests have decided that such
and such persons will be made the
leader of Akali Dal. I would like to
know whether the Akali Dal is under
the control of priests. Similarly,
Jagatguru Shankaracharya may start
saying tomorrew that Mr, Rajiv
Gandhi may not be made pres‘dent of
the Congiess Parly. [If so-called pra-
tectors of religion start deciding who
should be made president of a parti.
cular political party, then it will
become difficult for government to
function. WNow the time has come
when we have to take a clear-cut
decision to kecep religion away fiom
the Constitution. If we have to enact
some law to scparate religion from
politics, we should do that, otter-
wise such incidents will continue to
happen in the countty and the so-
called protectois of religion will conti-
nue Lo issue such statcments.

-

Mr, Depuaty-Speaker, Sir, 1
strongly demand that all the communal
parties in the country like the Sikh
Youth Federation and other communal
parties, which have no concein with
politics, should be banned, and a new
luw should be enacted to bring all the
religious places under the control of
Government and the so-called pro-
tectors of rel'gion, who want to
disintcgrate the countiy in the name of
languagce, religion, etc., shouid not be
allowed to indulge in politics openly in

MAY 13, 1985

Other parts of Nor- 384
thern Indio and Failure

of Inteiligence Agencles

in the Country

these religious rplaces. Government
should take over the management of
all the religious places in their hands
by enacting a 'aw in ocder to ensure
that nobody creates disorder in the
name of religion.

Mr. Deputy-Speaker, Sir, the
extremists arrested so far and found
possess'ng illegal guns and bombs or
found indulging in such illegal activit ies
shou'd be directly awarded death
sentence under the provision of a new
law, The sentence should not be less
than that, because it is amply clear
that a person who keeps illegal arms
and ammunition ia his house intends
to kill atleast 10 to 20 persons and no
sentence other than death sentence is
adequate for a person who intends to
kill 10 to 20 persons. If you want to
curb the extremists’ activities strictly,
I urge that it is nigh time that a new
law be enacted in this regard nothing
less than death sentence should be
awarded to those from whose houses
illegal arms and ammunition and other
explosives are recovered.

Mr, Deputy-Speaker, Sir, I do not
want {o condemn oppose somebody
here, but if we say that the extremisis
are being helped by foreign countries
and they are not getting any help from
the Indian people and no Indian leader
is attheir back, it will be wrong and
it will be like closing our eyes to the
realities. We should go into it in
depth and try to find out wheiher some
political parties and certain political
leaders are invoived in the deteriora-
tion of the conditions in the couniry
today, and whether irresponsible
s atements areé being made to catch
voies, without even caring to both about
whether some people are being done
to deaih, A.e such people responsible
for such chaotic conditions ? Whea
Indiraji was alive, the leader of the
Bhartiya Janata Party, Shri Atal Bihati
Vajpayee, who is not a Member of
this House 4t present, used to say
again and again ihat Indiraji was
sleeping and she was not taking any
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action and when she took strong action
and sent the Army to Punjab, the same
leader of the B.J.P. Shri Vajpayee
changed his tone after a few days and
said that there was na need to send
thé Army there and the polics could
themselves have dealt with the situ-
ation. Similarly, with the intenion of
gefting a few votes, (he President of
the Janata Party, Shri Chandra Shekhar
also opposed the sending of army to
Punjab. His rtatement has appeared
in the press also. It has been said
thereir that this action of sanding the
Army to Punjab is wrong, Does it not
encourage the extremists ? These
extremists used to pile up stocks of
narcotics and arms and ammunition
in the name of religion. Does it not
assure the extremists that certain
political parties are at their back in
the courtry ? Does it not provide
encouragement to them 7 The Jeaders
of the B J.P. even expressed their will
to plead the cases of the extremists in
the Supreme Court. I feel that all
cthical limitations have been surpassed.
When a leader of the B.J.P., Shri
Lekhi decided to plead the case of the
assassin of Shrimati Indira Gandhi,
he has violated all limits of ethical
sclf-restraint in the world. 1 would
ltke to point out that nobody in any
comatry of the world would dare plead
the case of the assassin of the Prime
Minister of that country He agreed
to do so under the circumstances when
Jagjit Singh Chauban anoounced in
Britain that the person, who would
kil Indira Gandhi, wopnld be given a
reward of one lakh dollars. The
leader of the B.J.F. did not make any
statement prior to and after that.
When Shrimati Indira’ Gandhi said a
few days before her death that the
country was facing danger from
internal and external forces, they said
th;t there was no danger to the couatry
from internal or external forces, but
th? danger was from Shrimati Indua
Gandhi. , Tew days before her death,:
Choudhary Charan Singh said that

'tinﬁ'y’s biggest enemy, if any, was
indira Gandhx I woyid | ike ta point
our. that only that type of political
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atmosphere which was ercated by
them was responsible for Indira

Gandhi’s murder. The same political
atmosphere took the life of Mahatma
Gandhi. A communal atmosphere was.
created, due to which Mahatmsa
Gangdhi and Indira Gandhi lost their
lives. I, therefore, would like to say:
that these political partics are fully:
responsible for making this problem
more complicated. The extremists
are fully assured that if they kil
somebody, certain powerhungry parties’
involved 1n vate-catching palitics will-
support them.

Today we organise meetings at the’
Ramlila Grounds and demand ihé dis-
mrisal of this govermment as it has
proved finefficient. I would like to tell
these vote-hungry parti:s that they have
tried to build their palaces over dead
bodies and, whenever they had got -an
opportunity they had tried to please
the people of one community or the
other., But the Congress people and
our Government never thought that
someone would get displeased ‘with
them. Shrimati Indira Gandhi was
awar ¢ of the risk to her life and she
knew that any bullet from any side
might pierce throuth f#er body any
moment, but she did not. care for
that and ultimately she sagrified her
life for the sake of the country. -

Mr, Deputy-Speaker, Sir, in the
end I would like to point out.that the
vigilance dcpartment h2s shown am’
urter failure in this rega.d. Bombs
were Planted at dozen of places in -the
country.and I feel that at “leést: 200
Jnegsons might have been hired-to de
this job and our intelligence depart-
ment, could not come to know about «
their activities. Itis a very: st range
thing. I wounld, thercfore, . like (o
urge that intellifence should ®es
sirengthened. in ths country to #uch
an extent that such 1 situation may fiof

develop again.

With theae words I demhand: ‘that
the designs of the extremidts should’ be
thwarted completely. At presont the
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Akali Party is without any leader. The

father of Bhindranwale®who is responsi-
ble for Indira Gandhi’ murder, is going
to become the leader of the Akali
Party. In these circumsfances, Govern-
ment should deeide and they would
nat hold talks with the Akali., and that
they would not hold talks with extre-
mists. The agitation must be crushed
so that the uni‘y and integrity of the
country could be maintained.

[English)

SHRI DIGVIJAY SINGH (Surendra-
nagar) : Mr. Deputy-Speaker, Sir, I,
share, along with the other Members
of the House and the bereaved families,
the grief for those who have lost their
lives in the incidents of Friday and
Saturday. By waiving of the Question
Hour and admitting the discussion
under Rale 193, the Government have
acted very wisely, and this very fact
shows the concern which the leaders
have as far as this issue is concerned.

The question arises who are the
extremists, We have been hearing
different theories, different definitions.
Akalis have been denouncing extre-
mism but, at the same time, they have
been honouring those very persons
who have been commifting thesc acts
of extremism, of violen.c. When Mrs,
Gandhi was assasinated, the Akalis
came out with a statem :nt of condem-
nation but the next day they withdrew
it and kept quiet after that, Sant
Bhindranwale, who had been the
genesis of violence in Punjab, has been
hailed as the hero of the struggle of
Sikhs. Mr., Longowal, at one time,
had condemned the violence but the
second day when he was on a round
of Delhi, he hailed the very assassins
of Mrs, Gandhi who had been the
traitors of this country. The dividing
lin® between the Akalis and the
extremists has become so thin that we
really do not know whom ta call Akalis
and whom to call extremists, I do
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agree with Mr, Madhu Dandavate’
when he says that all Sikhs are not’
Akilis and all Akalis are not exXtre-
mists, But the very utterances of the’
Akali leaders create a doubt in  the’
minds of the people of this country :';'g'l
to what does the Akali Party stand
for, Does it stand for the unity of
India ? Does it stand for peace _::u'u:'l'n
prosperity of Punjab 7 Whatever thé;'r!
may say but by their acis they have
proved to the contrary, :

Mr. Madhu Dandavate has read
out the statement of Mr, Parkash
Singh Badal, The fact that he chose
the floor of the House and not the
Press to convey his feeclings, is again
a thing which creates a doubt in our
minds. We would like to know how
serious are the Akali leaders in"
condemning such acts of violence. To
my mind, the Akali leadership has
become so weak, they have become
totally ineffective, that theyreally do
not know where they stand today for
what they had started. Sant Bhindran-
wale, who hed created fear in the
minds of the people at large ,who had
creaied fear in the minds of bureau-
cacy in Punjab and who was responsible
for all that has happened in Punjab, is
now being treated as a martyr. His
father has been handed over the
leadership of t he Akali Party. Both
Mr. Longowal and Mr, Tohra have
said that they shall abide by the wishes
of Bhindranwale’s father. These are
the people who have always believed
in violence, who have always raised
the issue of separatism, who have
always looked beyond our borders for
their help. We cannot take it very
lightly. Nor can we ignore the doings
of the extremists who have takzn over
the leadership of the Akali Party,

Shri Longowal had visited Delhi
some time back and had held discus-
sions with the Opposition leaders. We
do not know what came out of those
discussions, but the very next day he
went out and called the assassins of
Shrimati Gandhi as the martyrs.
Therefore, this really creates doubt in
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the minds of the people of this country
whether the Akali leadership is really
serious in curbing this violence.

Prof. Madhu Dandavate in his fine
speech had mentioned lot of points,
but when it came to suggesting ways
and means of curbing this violence,
he only said because there is no one
in Akali leadership to negotiate, there-
fore, please wait and watch. This
has been the attitude of the Opposition
parties in our country. They have
acted most irresponsibly whenever the
occasion arose. They have condemned
the Government for inaction, but
when the time came to suggest a
course of action, they only said please
wait and watch and let things emerge
by themse'ves. 1 would like to urge
upon tne hon. Prime Minister not to
be guided by any opihion or any
statement of any Opposition lcader.
The country has voted him and his
party to power with a clear mandate.
The way we have handled the Punjab
situation, the way the Bluestar Opera-
tion was conducted had been widely
received and the people of this country
have given a clear verdict and a clear
mandate and have approved the way
this Government and the previous
Government had handlad the situation
in Punjab.

Ido not understand the role of
the BJP also, They have called a
Bundh today and pcople by and large
must have responded to it, but at the
time of such a crisis what we real'y
néeded was a clearcut support for the
Government rather than creating such
kind of divisive acts by which the
mind and confidence of the people is
further shaken up.

I have a point to say about our
intelligence agencies. I would request
the hon. Home Minister and our
Prime Min'ster to have a look again
at the functioning of our intelligence
agencies. A number of crimes have
been committed, a number of violent
incidents have occurred, but we have
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by and large failed to apprehzsnd the
people who have been behind all this.
I would urge upon the hon. Prime
Minister to deal with the extremists
with a firm hand. There could be no
compromise on these issues. I am
sure the hon. Prime Minister will do
the needful. We have total confidence
in his leadership. I would request that
some kind of people’s participation to
fight the extremists is called for. We
have to organise the people and the
civii defence forces. We have to train
the people by and large about how to

deal with such cases of violence.
Therefor, I would urge the Home
Minister to come out with specific

proposals of civil defence so that this
extremists activity is curbed.

The hand of foreign powers which
the Akalis have started highiighting is
definitely to be looked into. One of
the hon, Members mentioned that one
of the bombs which was recovered had
Pakistani marking. If (hat is true, it
is extremely serious and we are sure
that our hon. Prime Minister will took
into it.

14.00 hrs.

Sir, the poiitical  solution of
Punjab is the only answer and by
giving concession, the hon. Prime’
Minister moved in the right direction,
We may have conceded this, they may
have considered this as a weakness on
the part of the Union Government, but
it was a step in the right darectmn and
we firmly believe that by giving' such
concessions we can expose the demands
of the Akali Party. I feel they are
only interested in power. They are
not interested in the welfare schemes
nor are they interested iff the solut:on
of the problem,

SHRI KOLANDAIVELU (Gol:u i
chettipalayam) ; Mr. Deputy-Spcake;f
Sir, on behalf of our Party and on beha] .
of lhe people of Tamil Nadu, we express
our heart felt condolences to  the -
bereaved families on account of blasts
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and eéxplosions. Actually, the recent
apisode, or I can say the recent zXxpio-
sions and blasts, is a challenge to the
nation. It is a challenge to the young
blood, our hon. Prime Minister, who is
young, energetic and dynamic in his
activities. But we have seen in history
thai{ extremism or terrorism will always
fail and it will fail miserably. So it is
the need for a conseosus on the
approach towards the terrorists’ menace
that is paramount now. There is no
room for ambivalence in the present
situation. I think the terrorists have got
no interest at all in salving the Punjab
problem. But their main aim is only
to create panic, tension and chaos in
the country So, they are said to be
criminals and are inimically disposed
towards India. And I must say that the
people of Tami]l Nadu are always with
the Prime Minister in order to help
him in all the dev:zlopmental measures
and to put down extremism and terro-
that adminis-

rism. I would sppgest

tratively the and-teriorist machinery has
to be toned up immediately. A lot
must be done in this respect. It will

be wrong to assume that crimina's are
murderous gangs and will repeat the
same modus operandi everywhere But
they may switch over to adopt some
other methods, So, this is the right
time (o put down terrorism and exXtre-
mism. Terrorism in any form should
be put down with an iron hand, if
necessary. Whoever he may be, in
whatever position he may be, if he is
a terrorist he should be taken into cus-
tody immediately, I want to say sin-
cerely that since our hon. .Prime
Minister i dynamic, and he wants to
see the 21st century immediately and
wanis 1@ see the country develop in all
its aspects, he should put down such
terrorism and terroris.s who want to
arrest the growth af our country; I
beg to submit . that we must make it
clear. that those who deliberately
indulgg in equivocation on the issue of
terrorism will not be given Jegitimacy
I resgcc!ability directly or indirectly.
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That is the point I wanted to make on
behalf of my party.

SHRI G. G. SWELL (Shillong) : Mr.
Deputy-Speaker, Sir, I stand in this
House (oday and hang my head in grief,
the grief for so many innocent people
who paid with rheir lives for nothing
that they were concerned with, for a
cause, a diabolical cause of a group of
people. T hang my head in shame that
there could be such type of diabolical,
sadistic, heartless people in this
country, [ hang my head in outrage.

Our ntelligence agencies have
failed to get the information. When |
say that, I do not speak with any
sense of rancour or any sense of
critcism. I am aware of the diffi-
cul ties we face. But here is a situation
that has been with us for some years—
two or three years, the climax of which
was the Bluestar Operation and yet
another climax over the climax was the
assassination of our revered, beloved .
former Prime Minister, Mrs. Gandhi,
It should be well-known to everybody,
to our intelligence agencies especially
that the hardcore of people behind
these acts have not beeu reconciled in
any way and espzcially in the last few
days when the extremist group in the
Akali Organisation had upstaged a
number leaders of and taken over the
2ffairs o the Akali Dal It was only
natural that we should have expected
that they would not end just with the:
seizing of the leadership of the Akali
Dal but they would be doing something
else. Our intelligence agencies must
have been involved in this question,
all these monrhs, all these years. They
should have been able to find out the
groups of these people, the cricles in
which they operate and it would have
been only natural that they should have
been able to infilirate into these organi-
sations and to know jn advance what was
going to happen, to warn the Govern-
ment so that, preventive measures
could have been taken. But we are all
taken completely by suiprise. I do not

know, if the Government itself has
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been taken by surprise. That is the first
point I would like (0o make, [ say this
in a spirit of constiuctive cirticism,

Another thing that we cou!d make
out be reading the popers is that when
the first bomb (xploded, this tooby-
trapped bomb, thare was no woid or very
little of it sent rourd the city that this
sort of thing has happened, and it cou'd
happen in other port of the city as
well., We could huve usud our 12dio,
We could have uscd other mecrs to
wain the pubiic tha! this so.t of ihing
has happened, and {h"{ they should be
careful with thesc kinds of objects.
These cowardly people have planted
trapsistor booby-trapped radios in
different arces We fiiled in that again.

Having said that, I think, this dis-
cussion today has been uscful and it
has been right. It has been right that
the Government itself had displayed its
concern for what has happened by
agrecing to do away with the Question
Hour ond to take up this issue.

Such things are not done normélly
unless we are all deeply concerned and
perturbed with what has happened. I
thought this is a good occasion when
this House should again, as it has done
before, demonstrate ils anger, ils out-
rape and its solidarity to combat these
kinds of things that arc perpetrated
over innocent people and that pose a
threat to this country in many ways. I
had wished that the speeches had been
less polomic and we used this occasion
at least not to find fault with each
other but to condemn this outrage in
unequivocal terms and to say. that we
are behind the P,ime Minister and that
we are behird the Government in all
kinds of their efforts in order to see
and desiroy this kind of outrage and
these kinds of people. I would make a
suggestion that before wc end this
debate whether it would be pioper, I
put it to you that this Housc adopta
resolution to condemn this sort of atro-
cibus a.t and does so with one voice
in’ unequivocal terms...(Inerruptions)
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We have only mourned the loss of
innocent lives but we should resolve
1o condemn this and to combat it in all
forms and that we register, that the
Parliament registers its support of the
Government and the Prime Minister in
all their cffoits to anmhilate these
people and these kinds of activities,

I have been struck by another
thing. This sort of thmg is a very well-
planned operciion. These people could
not have do..e this soit of thing in an
ad hoc manner—this transistor cabinet
or casing, so many of them. Thers
must have been hurdreds of them,
They must have planted them every-
where. There shou'd have been places
where these things are manufaciured,
these transistor casings and the booby
traps and distributed. It should be
possiblc for the Government—I am not
saying that the Government should
come forward and tell us where these
things are done but I am sure they
kuow what is being done, The arrest
of a particular pe'son ycsterday and
the nabbing of two terrorists in his
house should be am indicator and
should be the lead. But what I am
driving at is that these terrorists must
have a command centre somewhere.
There must be a group of people who
are directing and commanding these
operations. Unless you are able to
ichtify that and you destroy it at the
source, you cannot combat this menace.
Today it is the booby-trapped bombs
tomorrow it will be something else.
We are entering into a phase where
these people have attained a certain
sophistication. Only the other day we
discussed about the briefing about the
violation of human rights in India in
American Congress. Certain imaginary
things have been said and these people
got a hearing. This is one type of
sophistication to sell to the world this
idea that the Sikhs in India bave been
discriminated against and that the rights
of the Sikhs in india have been violas
ted. We have to combat that sort of
thing. If thesec people there in America
or anywhere-else in the world say that
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these rights are violated, what about
this kind of sadism that is being com-
mitted by these veople ?

We have to meet that kind of thing
at that level. The sophistication in
their overations is also something that
we have to content with also It is for
the government | it is for the govern-
ment agencies to find out. We the
general public and Members of this
House can only react. Itis for the
government to anticipate—we of the
public cannot anticipate. But this is
where again and again I have been
saying that we fail in our anticipation
of things—whether it is in the conduct
of forcign affairs or in the conduct of
Home Affairs and everything. Again
and again we scem to have failed in
anticipating things and taking steps Lo
pre-empt certain things from happen-
ing. This is what I would like to put
across {0 the Prime Minister and the
Home Minister. I do not have very
much to say ; there is not very much to
say really. Other Members have already
said so much I would not like to point
out that this man has said this thing or
that thing. This is an occasion when
we have to rise over our party differen-
ces ; our personality differences and
stand like
government a hand. If the
Minister ever needs a hand, he needs
at hand today and let us resolve to
give him that hand in every possible
way.

[ Tramshatton]

SHRI P. NAMGYAL (Ladakh) : Mr.
Deputy-Speaker, Sir, T associate myself
with my other hon. friends in condemm-
ing those people who and responsible
for the incidents of bomb blasts in
Delhi and the surrounding areas on the
night of Saturday and Sunday, kiTling
many persons including women and
children. No words are strong enough
to condemn this act.
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In order to solve the Pupjab prob-
lem, our Prime Minister annoupced
many concessions and took the initias
tive for holding talks with them, He
has accepted their demand of holding a
judicial inquiry in respect of the riots
which took place in Delhi and surroun-
ding areas. The workers of the A%
India Sikh Students Federation were
released. Despite that, these incidents
have taken place. Some hon, Members
have rightly said that whenever we
take a step in the direction of finding
some solution and whenever some rays
of hope are visible, such incidents take
place. The latest method of spreading
terrorism is the use of {rapnsistior bombs.
This point has been touched upon by
many of our friends earlier

We have read in the newspapers
that about 200 to 300 extremists from
the neighbouring countries have infil-
trated into our country and it is not
known where they may strike. It is not
known at which place and in which
office they have proposed to plant
transistor bombs.

14.29 drs.

[MR. SPEAKER fn the Chalr.]

Their method of siriking has been
different every time. Previously, rail-
way stations were set on fire. Murders
took place almost daily. Now, they
have resorted to bomb blasts. [n my
view it was understood earlier that
after “Operation Bluestar® the nerve-
centre of torrorists activities hasbeen
destroyed. But, now 1 feel that their
nerve-centre i8 located not in tivis
country but in some foreign country.
It has been shifted (0 some other
country and after receiving proper
training from there they infilitrate into
this country and indulge in such acti.
vities. In my view it is not a minor
conspiracy. Internatienal organised
terrorism and plaimed terrorism are
behind it. A big imperialist who wantg
1o disintegrate our country is invofved
in it ; sach things cannot happen o
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sach u large scale without his help.
However, we have to sece how we can
put an end to it. After receiving train-
irg from #broad many pecople have
infittrated into owr country and they
2re creating disturbance here. It is s2id
that there are about 8,000 diamond-
cutters in our country, They have gone
to Tsrael by obtaining visa from the
Isrageli comsulate through Rome,
because we have no diplomatic rela.
tions with Tsrael. They are getting
training through ‘‘MOSSAD” which is
a counter-part of C.ILA. It is alleged
that some of them have a hand in
QGujarat incidents also, It is for
Government t0 seec how far it ig true
But it is being said that a]l this cannet
happen without their help, Their
intention js to create some sort of
trouble in Assam, Punjab and Jammu
and Kashmir. Now, trouble has been
created in  Gujarat also, They are
creating trombles, in some form or the
other, So I think that the only alier-
native with us is to have negotiations,
But the point is with whom talks
should be held, as Mr. Longowal and
other leaders have tendered their
resignations as per the reports that
have appeared in the press. Talks can
not be held with the extremists. They
should be tackled. Proi, Dandavate
and some other collcagues have rightly
said that eveiy Sikh is not an extre-
mist, There arec many good people
also. Most of them are nationalists and
they do not want that there should beo
any sort of viplence. The moderate
and nationalist Sikhs should be orga.
nised and talks should be held with
them in order to solve this problem
through negotiations, We should take
the help of all those people in the
country, who do not want violence so
that some sort of solution may be
found. Mir. Spoaker i8 ringing the bell
again and again. {, therefore, suggest
thet all the nationslist Sikhs should
organise themselves and he p Govern-
ment in finding out a solution to this
problem in some way or the other. 1
cxpress my sympathy with the kith and
kin of those who were killed in the
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bomb blasts or otherwise. With these
words [ conclude my speech,

[English)

SHRI NARAYAN CHOUBEY
(Midnapare) : Sir, through you, I firat
of all put my question regarding the
Intelligence of our country. As has
been said claborately, it is a very
scrious th'ng.e We cannot lecave aside
the present situation when our couns
try’s is danger. The bomb blasts in
Dethi and other Northern parts of
India have been done by the extre.
mists and terrorists which are a part
of international game to destabilise
this country. We cannet lose sight of
that. I would like to give the back-
pround for the ftesh spate of violence
that took place recently. Sir, after a
long time, the Government took some
right steps in the right direction. The
Government instituted for judicial
probe into the incidents in Delhi which
took place after Shrimati Indira
Gandhi’s assassination. The Govern-
ment withdrew the ban on the All
India Sikh Students Federation. The
Government released leaders like Shri
Longowal and Shri Badal and others.
They are all steps in the right direc.
tion. Shri Longowal came to Delhi
recently and he spoke something good
that India is one and they do not want
to divide India and they would remain
in India. All that he said. But he was
captive of events and circumstances.
So, he had to speak some other things,
Anyhow what the Government did was
in the right direction. But the Akalis
have not fully reciprocated them since
they are placed in captive circum-
stances. All the right thinking people
of India were thinking that the Govera-
ment of India were trying to take pro-
per steps The present spate of violence
was aimed to sabotage the entire pro-
cess Prof. Madhu Dandavate stated
that whenever they was an occasion
for solution between the two parties~
the Government and Akalis—and
whenever they were coming to certain
compromise, there was a spate af
violence. The present spate of violence
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in Delhi and in other Northein parts
of India was nothing but an attethpt
to ‘sabotage the normal process of
gsolutions which were going to take
place. Now, it has left a series of emo-
tions throughout the northern India. 1
want to bring to the notice of the
Government that our Government and
the people should not fall prey to the
trap which has been laid by the extre-
mists ard we should not be provoked
g0 that another November-type coms=
munal riot does not take place, Other
wise the ext1emists would speak out
that Sikhs are not safe in India and
they cannot live peacefully in India.
This is the game played by thein and
we must be very strorg in dealing w'th
the situation. But at the same time we
cannat fall a prey to the trap that has
been laid by thc extremists and, Sir,
when we specak of extremists, we can-
not forget foreign Governments and
foreign nationals who are supporting
the extremrsts We cannot forget
Pakistan and we cannot forget the
USA. Since 1950s when India refused
to join CENTO and SEATO, with the
American mmperialism in its stiuggle
against Soviet Union and woild com-
munism, the USA has been annoyed
with us. India continues to be meutral
and the Americans have a dislike for
fndia’s neutrality So, this is part of
the total game of the US Imperialism
towards the rest of the globe. We can-
net forget that-itis these Americans
who wanted to sabotage the Coenferedce
at- Bandung which was initiated on the
basis of 5-Principles, namely Panch
Sheel. Let us not lose sight of what
took’ place in the earlier doys and I
beg to submit that what is happening
fn Indra is a part and parcel of the
total game of the Imperialist countries.
What should be done? The Prime
Winmister had callcd a meeting of the

opposition parties the other day. I

think, the Government should not lose
patience, Government must be firm én
the extremisis Al-eady there ‘#re
gertain communal people who are say.
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ing that' the Government is cowazd,
Government has failed,-to take proper
action, and Government has aelcased,
Certain undesirable elementg, a:Pd
hence all these things are happening.
They are all communal people, who
want to fan the passions. But it is our
good luck that most of the Indian
peopl e do not like these things They
want that India-should remain united,
they want that the forces of extremism
should be curbed and at the same time
they want that what had happened in
Delbi and other places in November
last be never repeated. The Govern-
ment must take proper measures to
sce that these things do not recur,
again in India. '

Certain process of normalisation
had started and it was taking a p'ropcr
shape with the passage of every day,
but the extrem:sts want that this pro-
cess be sabotagcd. I hope, the Govern-
ment will not be provcked and will
not be afiaid and will take sufficient
steps to curb estremism. They must
see (hat the process which had been
staited shou!d continue though the
situntion has become somewhat compli-
cated.

1 do not want to deal with th's sub-
ject in the manner in whi~h Shr?
K K. Tewary was dealing. But §. would
like t0 submit that all efforts of the
Government within the Akali party
have not given-us good results. Longo-
wal has resigned ; Badal has resigned
and othet people are resigning. There
is no man in the Akali Dal with whoem
you can ta'k. Itis not a maticr of
elation, or'to be g'ad on the partiof
the Government. You cannot ges '®ay
person with whom you can .talk at this
time. You have Lo wait till the new
leadership emerges. Had the 'middie
group in the Akali Dal been strength-:
ened, had not the Govcrnmantitried tp
bring in Bhindranwale to weaken these
people in the Akali Dal, perhaps the
situation would not havé developed
like this, The Government’s effortd to:
wraken the AkaliDal has heen counter
productive,
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Our party, CP], arc proud to state
that with whatever small strength we
have got in Punjab, we have been try-
ing to fight extremism and encouraging
national integration and we will conti-
nue to support the Government when-
ever it takes proper steps. The entire
nation will support the Government if
the Government takes proper sceps.

Whatever be the attempis of the
extremists, the couatry will remain
united and there would be no khalis-
tan’. The Sikhs will be with us ; the
entir ¢ Punjab within India will prosper
with us. But as I said, Goveinment
mus: take steps in the righi direction.

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : Mr. Speaker, Sir,
I would first like to offer our condo-
lences to the people who have suffered
during these last few days at the hands
of the extremists or terrorists, what-
ever we would like to call them. We,
all of us, view this extremely seriously.
It is a new development, a new level
of functioning, of operation by the
extremisis and it is to be taken very
seriously, But still, it is sad that on an
occasion that is so serious for the
whole country, the opposition did not
even have fifty psople present in the
House, It shows the importance they
give to such issues. By and large from
what people have said in this House,
there is no difference in the mood of
the House and in the feelings that are
being expressed and this is one issue
where the Opposition and the Govern-
ment will be one to eliminate terrorism
‘and extremism from this country.

The Home Minister will be answer-
ing this debate and I do not want to
get into his territory. I am sure he will
answer many of the questions that have
been raised, the action that has been
taken, the results that have been
achieved, the special teams that he has
sct up, the arrests that he has made,
whatever he has learnt about the parti-
cular devices and where they were
made and sQ on., I do not know if he
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could put all the information he has in
front of the House today, but in case
he has to hold back some for reasons
of investigation or further follow-up
action, I am sure he will be giving the
House full facts as saon as he is able
to do so without prejudice to the case,

One member has raised th: ques-
tion whether Gosernment or the Delhi
Administration and the other Adminis-
trations reacted fast enough to build
public awareness that such booby traps
were being placed and that there was
a danger (o people from those devices,
I think the Administration did act fast
enough because, although many devices
went off, we have also got a large
number of devices which the peop'e
recognised 23 booby traps after the
publicity and they have been tuken in
tact, That is what is actually helping
the investigations. So, this was not a
shortcoming on the part of the Admi-
nistration. In fact, they have to be
commended on the speed with which
this information cou'd be spread and a
largz number of explosions of these
booby traps were prevented from going
off,

Members are justifiably apprehen-
sive about the speed at which we are
able to catch the terrorists, We have
certain constraints and certain draw.
backs. We have certain limitations by
the laws that are availablc tous. And
tomorrow, may be day after, we will
be bringinrg some amendments to this
House and we are looking into what
we can do to counter terrorism as such,
Are our laws good éenough to handle
terrorism ? If they are not, we will
bring in a Bill before the House to fight
terrorism.

One member mentioned that we
should have a Minister for Internal
Security, I beg to state, Sir, that we
do have one,

[Transiaston)
MR, SPEAKER : Itis better, you
have removed the doubt,
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[English) trucks. But if [ remember correctly,
PROF. MADHU DANDAVATE : it was in food trucks ; but it was also

They thought that he was in charge of
Insecurity,

SHRI RAJIV GANDHI : Sir, we
have been trying to get to the root of
the problem that is there in Punjab.
What we really have to fight is not the
political aspect of it. That is where
we must adjust and aecommodate
always, within the constraints of a
united and integial India—that is
where we must be flexibie, But at the
same time, we must be very rigid
where there is any question of using
violence towards those ends, where
there is any question of using terro‘ism
towards those ends, where there is any
question of threat to our national
unity or integrity and where there is a
question of a fiaction breaking away.
There, we will be tough and we hope
the whole House will stand with us, in
taking both these lines simultanecusly.

Sir, one party is talking about
water, Chandigarh and territory.

But may be, what they are real'y
talking about is the whole territory of
Punjab—how to sit in the Chief
Minister’s chair, while there is another
group which is talking about the same
territory in a different way : about
taking it away. We must fight the
second group with everything that we
have with us ; and we will do that.

Prof. Dandavate raised some
points which, I think, need a little
explanation. I do not want to go into
the full details of what has happened
in the last three years, because we a.l
know that ; we have debated it a
number of times. Most of the charges
that he has made, have been’answered
more than fully on the floor of this
very House. It is no use going into
these again and again.

He did raise a point of arms being
smuggled into the Golden Temple
ccmplex in food—well, he said food

inside bags of wheat, and bags of food
1 would like to point out that these
trucks belonged to the SGPC, that
these trucks were given specific clea-
rances to go in and out by the SGPC at
that time. SGPC has not charged
much since then. So, al'though we all
want to accommodate as much as
possible, there are certain things we
must keep in m'nd. We cannot forget
that these actions could not have taken

place without the full help of the
SGPC. If people had goaie inio the
Golden Temple, they were silting

inside the Akal Takht, they were
sitting there because Lhey had the
permission of the management to go
into that.

Now, there is one more small
point. Prof. Dandavate Ji said : may
be, we can have a metal detector
through which the whole truck can
go. I would like to remind him that
the trucks are made of metal. So,
they would be detected.

PROF. MADHU DANDAVATE : I
said electronic cquipment, and metal
dctector for us ; and for them, electro-
nic equipment.

SHRI RAJIV GANDHI : Like I
said earlier, one of the Members said
that all the Akali leaders are not the
same. All the Sikhs are not the
same. All Sikhs are not Akalis ;
all Akali Dal people are not extre-
mists. This is true, and we know it.
But Members have said that.

Prof. Dandavate Ji has read out a
letter written by Shri Badal which, he
said, was not a love letter, May be,
some day he will read out one of hig
other letters, (Interruptians)

PROF. MADHU DANDAVATE : If
it were a love letter, I would not have
read it here,

SHRI RAJIV GANDHI : I said :
may be, some other day he will read
out one of his other letters,
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MR, SPEAKER : Do you expect
me to allow that, Sir?

SHRI RAJIV GANDHI : Not know-
ing his letters, I could not comment on
this.

But I think this is a very important
juncture for all of us ;and like many
Membeis have said, members of the
Akali Dal have come out openly, may
be for the fiist time as strongiy as they
have. I think this is very positive ;
and not only the Akali Dal, but also
for the first time we have seen a large
number of Sikhs coming out and con-
demning these actions, and I must
congratulate our Sikh brothers and
sisters for com'ng out orenly zgainst
this action, forshowing couiage :nd
guis—because they wil’, at some stage,
have to face the teriornisis as well ; and
the whole House must congratuate all
the Sikhs who h.ve shown the guts and
come forward and s.ood up ogainst this.
This is where we must rise above what
we instinctively want to do, or feel
that should be done. We must help
them come oul of their shelves, We
have a choice today, We have a choice
of countering a smull group of extre-
mists and terrorists and carrying the
rest of the Sikhs in India with us.
When Isay ‘with us’, I do not mean
the Government, I mean thc House,
the country. And we could very easily
go wrong, a small false move, small
crror in our discretion or hastiness in
our action could turn the whole group
against all of us, And that is where we
need to act with utmost restraint and
utmost patience and really we are talk-
ing of what Gandhiji taught us right,
non-violence to the ultimate degree,
Let them provoke us. But like previous
times, again many Members pointed
out every time a discussion started,
every time it started moving towards
conclusions, and things started going
well; something happened. We all
reacted against that provocation. What
was the result of that ? It was that
whatever procedures had beza started
were abandoned Now, we have to
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show the guts to follow through with
the action that we have started and we
have to have the guis to bring out a
conclusion and isolate the extremists
from everybody else in this country.
To do this we will need the help of
every single person. And this is the
time when Membeis in the Opposition
specially leaders in the Opposition
must not t(urn this into a political
battle with the Government or against
any party. It is too casy to do that, Tt
is the easy way out,

PROF. MADHU DANDAVATE :
But do you find it that way 7 Did you
find the battle like that here ?

SHRI RAJIV GANDHI : I will come
to that. I answer Prof, D: ndavatcji No,it
has not taken place in this House, But X
was going to come a little later to it in
the debate, namely what is said must
also be followed by actions., When
immediately a bandh is called when
immecdiately publie action is taken,
that is what is damaging, and that is
what we must always be careful about.
I am not tiying to accuse because it
would not be good to accuse anyone.
We have (o convince everyone who
has any doubts, about the line of action
that we are taking. It is in fact the
only correct line of action, and there
is no real alternative,

We have seen today, the leaders of
the Akali Dal the traditional leaders of
the Akali Dal, have taken a stand to an
extent. May be we all wanted that
they would have taken much stronger *
steps. But let us not forget, that just a
few days ago they could not even have
taken this much of stand. We must sce
the positive side and see how we help
them build themselves up without help-
ing in such a manner that we damage
them permanently, but help them by
our actions by not reacting, to what
the extremists and terrorists want to
sce us react. They have wanted, right
along, that a backlash comes and the
whole community is aliented from the
country, That is what we want to avoid
here today,
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It s also nice to hear from the
Opposition Benches of a “foreign
hand” involvement in these terrorist
activities. But I would like to remind
them that whenever the Treasury
Benches have raijsed this issue they
have come out very strongly and sar-
castically about this. But the fact is
{hat there is an involvement, Yau
know it, and it does not help ignoring
it. At the same time, it does not help
giving it too much importance and
pretending that it is the only problem.
That is a much wider problem than
that and we have to see it in all its
aspects. One of our Members said that
the Punjab was leaderless. I beg to
differ with him. The Akali Dal might
be having leadership problems, but I
do not think, the Punjab is bhaving any
leadership problem. Another Member
mentioned about the Akal Takht being
broken down. I beg to say that this is
entirely the business of the Sikhs and
we should not interfere in what they
want 1o do with their religious instita-
tions. If they want to remove it, they
are we.came to remove it, If they want
to build a 24-storey structure, they are
welcome to do it provided it is within
{he Municipal Committee rules there.
So, they can do whatever they like
to do.

The fact is that today theve is no
room for complacency. We have been
facing terrorism in our country for the
first time for the past two or three
years, Last week, it has taken anew
turn, @ more serious turm, It was
Jimited to young boys with guns or
machine-guns going and gunning down
people. Where they were or they could
be spotted and they could be caught,
This is & different type. It is laying
booby-traps for the people to pick up,
where itis not so easy to spot the
person Wwho is doing  that, Wher:ver
terrorism has come up in this manner,
in whichever countiy it has come up,
they have not been able 1o eliminate
jt in a very shart period of time. It
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has always lasted quite some time
before they have been able to finish it
off. And we must brave ourselves to
face such a situation. We must build
up our machinery whether it is intelli-
gence, whether 1t is police, whether it
is administrative, or some civil defence
type structure, and create an aware-
ness in the public, use voluntary
organisations, use all our political
organisations to try and identify where
things are going wrong and where un-
usual objccts are placed. There should
be awareness, People should not go
and grab things and pick them up and
get themselves killed, This is some-
thing which we must think about and
do something about it.

Terrorism comes up when there is
a certain weakness. We must overcome
this weakness. Our previous Prime
Minister, Indiraji, had warned our
friends in the Akali Dal that they must
be very careful how they take their
agitation. On the floor of this House,
if I remember coitectly, she said : ““If
you start going down a road from which
you cannot (urp, 1t is exXtremely
dangerous.” That is why, we must see
that the statements and actions taken
by us are not such that they help
terrorists and extremists,

Although ihe Akali leadership have
been positive in certain aspects, they
have also during the recent past said
and done things which have encouraged
extremists and terrorists, They must
stop doing that, Not just saying it ;
they must stop saying it and they must
also stop doing it. And here I wouid
like our friends in the oppos’tion, who
know them well, to talk to them and
convince them that if we have to fight
thesc terrorists and extremisis, we must
all fight them together,

The terrorists will always have an
advantage in such a situation. They
choose their time, they choose their
place. Today it is transistor radios,
tomorrow it might be something e¢lse
which might not be recognisable, We
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have to peneirate ard got to the roots
of it., We have to really flush them
out,

I am sure, the Home Minister has
already taken strong sieps and he will
be taking stronger si«ps to see that
this cancer is faken out from our
society, This 1s the time for all of us
to mobilise public opinion, not just one
community but all communities, all
regions, =2ll religiors, to fight this.
Killings, such as thesc, leave scar on
our demociacy, and we must pui an
end to them. Violence has no place in
our society. The intcerity, and unity of
Irdia is supremc and we will not let
anything happen that will affect it.

Lastly, we are all privileged to have
been born in India, Gandhi Ji’s, Pandit
J¥’s India, where they had faced British
bullets, lathi charges, tolally non-
violently. It needs much more guts
and couiagd to be non-violent thon it
takes to be violent, and ihe 1ecent acits
that we have secen ace rot acts of
courage, they are acis of cowardice,
and we must fight them with all the
strength at our command. Thank you,

Sir.

SHRIMATI DIL KUMARI BHAN-
DARI (Sikkim) : Mr. Speaker, Sir,
most heinous crime has been commit-
ted by the perpatrators of thesc bomb
blasts in Delhi and in paits of northern

India, resulting in loss of many inno- .

cent lives and injuring lots of people.
No words are strong enough to con-
demn this heinous crime. These acts
have been commitied atsuch a time
when “eveiy citizen in our countiy was
waiting for some positive Tesponse
from the Akali Dal iowards the recent
steps taken by the Centre to solve the
Punjab problem. This Clearly shows
that the path of persuasion has had no
effect on these anti-naiional forces. So,
I think the Government should come
on these dark forces with a heavy hand
and these fo:ces shou'd be rooted out
once and for all. The situation is such
that at this jun-ture, every Ccitizen
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should stand behind the Government
for any action it takes to defeat these
dark forces who are out to disintegrate
our country. On behalf of Sikkim
Sangram Parishad, I would like to
extend our support to the Government
and the Prime Ministe- Shri Rajiv
Gandhi, forany action they take to
eliminate these anti-national and dark
forces. Thank you,

MR, SPEAKER : Shrimati Krishna
Sahi,

SHRIMATI KRISHNA SAHI (Begu-
sarai) : [ am iunning tempciature, Sir,
so I am going.

MR. SPEAKER : Shall I ask the
Home Minister right away,

SOME HON, MEMBERS : No, Sir.

MR, SPEAKER : Then I will call
Siu i K. D, Sultanpuri,

15.00 hrs.

(Translation}

SHRI K. D SULTANPURI
(Simla) : Mr. Speaker, Sir, the Hon.
Prime Minister has explained in detail
the position about Punjab. I would
like to say only one thing. The extre-
mists whn intially started their
activities in Punjab are now spreading
them all over the country. Religious
places in Punjab are not being utilised
for the purpose they are meant for, I
would like to say that the sandity of
all the Gurudwaras in Punjab is being
violated and I would like to request
the Hon. Prime Minister to take
stringent measures in this regard. You
will have to take strong steps in order
to set the things right,

[ came from Himachal Pradesh
yesterday night. Efforts are being
made to create disturbances i every
Gurudwara of Himachal Pradesh. 1
would like to make a mention about.
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the Hoshiarpur District, [ remained
there from Sth April to 3rd of May
and I visited many vitlages there.
Hariavela Gurudwara is one of the
many gurudwaras there. It was planned
to recover arms and ammunition from
that Gurudwara but our forces posted
on duty there were not allowed to
enter it. It shou!d be enquired into,
namely who want to disintegrate our
country.

I would like to say one thing more.
[ff Chandigarh is banded over to
- Punjab. Abohar and Fazilica should be
transfered to Haryana. We have spent
crores of rupees on the development
of Punjab. Crores of rupees have been
spent on the Thein Dam. A Railway
Coach Factory is coming up in Punjab.
A sizeable part of the country’s is
reverces is being spent on the develop-
ment of Punjab. But we see that the
canals were breached there and the
farmers have been put to great loss.
Who are doing all these things 7 Wheo
are these people causing hinsdrance
to the un ty of the country ?

I would also like to say that the
Sikh Students Federation should be
hanned to proted the lives of our
people. You will have to think and
do something to ensure harmeny
between Hindus and Sikhs, Gurus did
nrot teach us to fight among overselves
and generate extremism. My area is
adjucent to Anandpur...(Interruptions). ..
I would like to say that Government
should take steps so that the peeple
of Punjab, Himachal Pradesh and
Haryan may live in peace and Comfort
with these words I conclude my

speech,

SHRI ABDUL RASHID KABULI
(Srinagar) : Through yeu, Sir, [ would
like to congratulate the Hon. Prime
Minister for taking certains bold steps
in respect of the Punjab issue Certain
sections, have descurbed it as his
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weakness. But | and my party, i.e.,
National Conference feel that the
announcement mede by him about
judicail inquiry into Delhi riots and the
decisions taken by him to release the
Akali leadeis and to constiuct the
Thein Dam and his decision other
things about Punjab show his
holdness.

When the situation had become the
worst in Punjab in the last few years,
the Opposition Parties had said that
the modeiates in Punjab should be
helped in order (o face the extremists,
but at that time Goveinment did not
listen to them. We had criticised
““Operation Blue star” and will conti-
nue to do so, but at the same time we
feel that the condition had gone,
woise and Government had no alter-
native but to do so Alas ! Government
could have taken some action before
the condition deteriorated so much,
so that thc extremists could have been
weakened, If timely action hud been
taken to seize their arms and
amonunition, such corditions would not
have developed. In the prevailing
circumstances also, I would like to say
that 1l is a mlsforlunc of the country
that * Operpuon Bluestar” had to be
restored t9. Thereafter incidents of
blaodshed toek place in Delhi and
other parts of the country and due to
those incidents this community has a
feelitng that attrocities have been
perpetreated on them and injustice has
been done to them, it would hove been
better if their psychology or feelings
would have been apprcc;ated Today,
the people are indulging in extremism
and are killing innocent people, for
which we all are condemning them, but
the Hon. Prime Minister should also
undeistand their psychology. Their
feelings should also be appreciated,
because they have also made great
sacrifices for the freadom of the

_country and they have always played a

leading role in maintaining the security
of the country. They are people who
had sacrificed their lives for the
security of the country, people who
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heve this enhanced the prestige of this
country, 1 would like to say that
today there is a serious danger to this
country, the Hon. Prime Minister,
today ** are Dbeing considered as
enemies. '

(Interruptions)

[English]
MR. SPEAKER : It is expunged,

[Transiation]

SHR1 ABDUL RASHID KABULI :
Some Newspapers, some forces indulge
in such type of talks. We should not
say any such thing.

The Hon, Prime Minister, Haryana’s
*% ..of Maha Punjab...

MR, SPEAKER : Mr. Kabuli, you
should please listen to other’s views
also,

[English)

SHRI ABDUL RASHID KABULI :
I did not say ‘all’. I said some forces
in this count1y have said.

(7 anslation]

[ would like to say that some forces
want ta create such type of disaffection.
I would like to submit that Haryana’s

-
[English]
MR. SPEAKER : No, no. Not
allowed.
(Imterruptions)**®
[Translation)

SHRI ABDUL RASHID KABULI :
Neither the Opposition, nor the ruling
party shouid indu'ge in such type of
talks.

MK. SPEAKER : You now resume
your seat piease.

thern India and Failure
of Imtelligence Agen-
cies in the Country

SHRI ABDUL RASHID KABULT ¢
Mr. Speaker, Sir, if we have to fight
against the extremists in Punjab, we
can fight against them with help of the
army or the police force. But we
would have to gain the confidence of
the majority of the Sikhs. We should
gain the confidence of the majority
of the people there

I think that it is necessary to
maintain the integrity of India, but it
is being weakened today. Your
Governments last five yeais...

(Interruptions)

[English)
MR. SPEAKER : Nothing goes on

record. Now, Mr. Piyus Tiraky,
(Interruptions)**
SHRI PIYUS TIRAKY (Alipur-

duar) : Mr, Speaker, Sir, the Govern-
ment, in my opinion, haye taken a
right step.  On behalf of my Party,
the RSP, I would like 1o say that my
Party is with the Government and the
Prime Minister. One thing I would
like 1o ask here. Many things have
alieady been said, Terrorism is not
Sikhism. Terrorism hos no caste or no
religion. The terrorists are a certain
group, they are paid members.
Terrorism is not only in Punjab, bu*
also in the eastern Zone, We have
seen this ia the Assam movement
where some young pcople have been
ured by the mony power or something
like that.

So, it is not only Punjab but more
or less all over India, in some part or
the other, these kinds of activities are
being seen. So the Governmeunt should
be bewaie, Whenever the grievances
¢ome, it has been the practice of the
Government that unless some sort of
blood-shed takes place, it is not ready
to sit or thing over the problem—

**Not recorded,
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whether it may be labour problem or
tsrritorial problem. So, the Govern-
ment’s attitude should change in this

respect. Whenever something comes
to any part of the country, the
Government should seriously think

over it and they should not be allowed
to go too long and come to a blood-
shed.

Now, we are speaking of a
socialistic pattern of society, But what
kind of socialistic pattern 7 I should be
clarified because our young people are
very anxious to know which side our
country is going. It is because,
especially the unemployed people
should not be tempted with the money
power coming from outside. With so
many prob'ems with our poung peop'e,
they can ecasily be tempted because
they hove no work. So they can easily
be tempted with terrerism. So, it is not
the Sikhs who are doing this. At one
time, we hed the Naxalite movement
and that Naxalite was not of Hindu
terror ism or Hindu religion. So, why
should the Stkhs be bl.med for this
terrorism just because it has been
coming fiom Punjab. So, it should be
made clear by the Government.

Whenever any trouble comes from
any side, any corner of the country,
the Government shou'd be rcady to
think over it-and go through it,

[Transiation)

SHRIMATI VIDYAWATI CHATUR-
BEDI (Khajuraho) : Mr, Speaker, Sir,
first of all, 1 wou!d like ta express
my sympathy with the peopie who
have been murdered by the extremists
and have met unitimely death. Mr.
Speaker, Sir, it 1s a fact, as the Hon.
Prime Minister has said and Prof.
Madhu Dandvate has also said that all
Sikhs are not Akalis and all Akali
Party members are not terrorists, but
Mr. Speakar, Sir, ycu wou!d have to
keep one thing in mind. History is
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witness to this fact that there has not
been a dearth of Jaichands and Mir
Jafais in India. Thev have been
hesitated so disintegrate the country,
to takes the countiy to dogs or to harm
th: country for their petty. selfish
interests.

Mr. Speaker, Sir, I would not take
much of your time, but I would like
tQ put certain points before you. A
letter of Badal Saheb was read out
before us. I do not disbelieve it He
might have written it, If might be a
fact, but one point is before us. Did
Badalji protest or openly condemn
it, when the murderers of Indiraji were
being honcured or they were being
called martyrs ? This point is befor us.
Today many people have. come from
various parts of Punjab. I do not say
that whatever they have said is correct,
but they have said that it is fearad that
many Sikhs have cut their hair angd
shaved off their heards and have
become Hindus. Such people are
indulging in disruptive activities to
defame t(he Hindus. These peisons
want to defame the Hindus. Theie
shou'd be a thorough enquiry to find
out the factual position. It is a'so
possible that these people want to
create a rift among the Hindus and the
Sikhs. It needs (o be checked since
some terrorists and extremists might be
working in this direction.

Secondly, gurudwaras are places of
worship. But these are being turned
into foils. High bounda.y wa'ls ar:
being constructed outside the Delhi
Gu'udwaras, Big glass-pieces and lives
are also being ereoted on them. Sir,
these¢ are the places of worship and
these shou'd not be converted into
forts. When this is done, it creates
doubts in our minds, All these things
have to be looked into. Secondly, I
would request the Hon. Prime Minister
very politely that we would have to
make our intelligence department
more active and more efficient, because
it is not an ordinary thing, Slackness
in the Intelligence Department may



417 Discusston re: Situa- VAISAKHA 23, 1907 (SAKA) Other Parts of Nor- 418

lon AFistig ous of Serles
of Bomb Explosion in
Delk! and

create a risk to the s=curity of our
country Today different feelings are
being created among the people in
every village [Earlier it was limited
to cities alone, but the reporis reaching
here’ now show that this poison of
hatred is being spread in eveiy village
confusion is being created amongst
women folk specially. By referring to
Golden Temple, a feeling of hatred is
being crecated among the women and
the youth. If they really want to
come to the mainstream of the country
and the Akalis want to avoid terrorism,
it is their duty that they should go to
each and every village and isolate the
extremists, With these woras I
conclude my speech,

[ Brgtisk]

SHRI S. M. BHATTAM (Visakha-
patnam) : Sir, I take it that w2 are not
discussing the problem of Pupjab in
general. We are particularly discussing
the question of emergence of violence
and terrorism. As far as the problem
of Punjab is coacerned we are heppy
to observe that the Prime Minister is
good enough to take the Opposition
into confiderce and, therefore, any
possible proposal or any idea which
we would like to put before him we
wonld Ifke to make use of that forum
for that purpose. So, let me state
that we are happy the way in which
the Prithe Minister has held negotia-
tions with the Opposition for achieving
a ncgotiated scttlement with Akalis.

Sir, the main aspect at the moment
is the emergence of.violence. Ina
democratic polity violence has no
place. Violence and democracy do not
80 togsther. Violence destroys very
democratie fabric of our couatry and,
therefore, we are opposed to it and
stand by the government in all their
efferts to put it down with a heavy
hand,

Sir, this point has been made
sofficiently clear by all leaders of
variops political parties and by now it
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must be clear that the eftire' Oppbsi-
tion including the ruling party which
means the whole Hotse i# tdnited af¥
with one voice we condemn violence;
We support the Govermmert fuolly in
all their efforts to put down terrorism’
in any part of the country.

Sir, onc point that has ta be taken
into consideration is that all Sikhs are
not people belicving in belligerent
methods resorted to by the terrorists.
There arec definitely moderate Sikh
elements which come out openly and
criticise the various plcdges taken by
them to indulge in violence in this pare,
of the country,

Sir, one or twa things which 1
would Jlike to emphasise is that
initially here and there violence used
to take place against certain individuals,
There were sporadic and individual
attacks, Later it has got inta a
different phaec altogether. Now, there
is mass killing of innocent persons in
public places. Apart from that the
terrorists forces are resorting 1te
sophisticated weapons which obviousl,
means the indulgence of foreign elg
ments. Without their support possibly
this could not have been done. Thete-
fore, we are very clear and categorical
that the ecntirc things requires to be
probed and the clements which are
behind this must be cxposed and
necessary steps taken at different
levels, Apart from these things, not
only in Punjab but in every part of the
country he terrorist Sikh clements,
may be in Rajasthan...may be in Haryana
or in some other parts of the country.
they think that they will not be able
to d6 this and go a head with this
activity. It is for the first that they
could go ahead with the terrorist
acitivities and that is the new pheno-
menon which we have come to know
of and this is well-organised and wcll'-‘
directed and a centrally operated
mechanism which i3 now in vogue,
Therefore, it requires to be dealt with
a firm band and we, on behalf of our
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"pu-ly, strongly and united stand by the
Government with.all our strength and

efforts to put down all the terrorists

activities,
. [Translation)
SHRI BALKAVI BAIRAGI
(Mandsaur) : Mr. Speaker, Sir; After

the.balanced, sober and brilliant speech
of the Hon. Prime Minister in this
House, there remains to be said ajmost
nothing. I would like to submit eonly
this much that the Bappenings in and
around -Delbi and Northern India
duribg the last two or three days are
causing concern and they are deplorable.
When we all would go back to our
respective areas after the 17th instant,
the pecople of our area may or may not
enquire about anything else, but they
would certainly ask what we had
discussed asbout Punjab. I am happy
that Shri Rajiv Gandhi has already
explained the entire position. I'would
like 10 submit this much only that this
is not the first effort at the disintegra-
tion of this country. Such efforts had
been made on many occasions, earlier
alsb. The seventy crores of people of
this country have handed over ithe
réigns of power to you and they have
domc thig after careful consideration,
this has not been dorie by them out of
emotions, They ~have handed ' over
power to You to represent those 70
drores of people:  When the power of
this counmfry was in the Hands of the
older generation; it did not disintegrate,
Thée world powers might have thought
that hoew that power had gone in the
hands of a boy, the country could be
dumintegtated now. Through you) Sir,
I . would like to tcl} the entire world
thdt it is the good fortune of the
couhtry that it has got such a balanced
ledership. 1 would like to congratula.e
Shri Rajiv Gandhi on behalf of the
emttiré country for the statement which
he has niade. He has given 2 proper
direction to all of us in this House,

. 1 would like to conclude my specch
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after referring to a serious point about
Punjab. I would- like to tell in very
clcar terms, those of my friends who
do not make use of the opportunities
for negotiations time and again, Here
I would like to refer to the Akali
Party and the terrorists who spoil
every opportunity for holdibg talks, If
they have to say anything, they wbuld
have to bold talks with Rajivii only,
Though they have not_allgwed the
elections to be held in Punjab and they
have created such circumstances -‘in
which elections could not be held, even
then the people of India have, slected
401 such M.Ps., who are standing like
a rock behind him, Whenever théy
want to hold talks, they would have to
come to Rnjivji for talks. At present
they have to think if they are prepased’

to hold talks or not., What is their
thinking now ? In case they do not
want to have discussions, we are help-
less, When they have nothing to dis-_
cuss, they indulge in such acts which
lower the prestige of our country,
Through you, Sir and through this
Housc I would hke to te'l all such
people that today Shri Rajiv Gandhi
has adopted a soft attitude, and they
should remember that if the .Akalis or
terrorists adopt a stiff attitude then”
only these people would be responsible
for the consequencies and not- this-

House, I rememember that momenf
and through you I would like to draw
the ‘attention of Shri Kajivji that
though he might not be witnessing it.
Yet when on 6th instant, Rajivji was
speaking before a gathering of lakhs of
yeople, the entire scéne was before our
eyes, when the Prime Minlstér of our
country said on that day.that we had
adopted saft attitude ; and if the’
country were to point out that we’
were adopting too soft an attitude, he
had said that when required, he could
work with an iton hand also, At that
time, he was given a rouring avotion by _
this countiy, by the youths of this
country, by the mothers and sisters of
this country. The entire atmosphere
was surcharged with slogans of
appropation in his support. Through-
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you, Sir, and through this House I
would like to say only one thing that
this is not the problem of Rajiv Gandhi
Ji alone. This is neither the problem
of the Congress Party, nor the problem
of power-...

This is the problem of 73 crores of
people of this country. Mr, Speaker,
Sir, I would never forget that ulterance
of yours which you had said in your
personal capacity. I still remember
that sentence and I have written 4n
article on that sentence. You had
said that when our country got Indepen-
dence. OQur population was 33 crores
and mew our population is 74 crores.
Even if 40 crores of people sacrifice
their lives to maintain the wunity,
integrity, freedom and emotional
integrity of our country, the country
would not be allowed to disintegrate.

M. Speaker, Sir, with thesec words
I would like to welcome the leader-
ship of Shri Rajiv Gandhi on behalf of
the new generation and he heos given a
balanced, sober and intclligent state-
ment on the Punjab problem full of
very high ideals. It is a feeling which
we would carry with us from this
sessions. When we go back to our
constituency, we would tell our consti-
tuents that we has discussed this matter
very forcefully in this House and the
entire House is unanimous on the issue
of Punjab and on the fight against the
terrorists. With these words, I would
like to express my thanks to you,

[English)

THE MINISTER OF HOME
AFFAIRS (SHRI S, B. CHAVAN):
Mr, Speaker, Sir, at the outest, 1 must
express my gratefull thanks to all the
Hon. Members for keeping the level of
the debate very high, We were appre-
hensive in the morning that if by any
chance the adjournment motion comes
for discussion, it may result into a kind
of couflicting views when the need of
the hour is unily, as we are passing
through a very critical situation,
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MR, SPEAKER: Mr. Home
Minister, we are a very responsible
House.

PROF. MADHU DANDAVATE :
When Chair is responsible, responsiblity
percolates down automatically.

SHRI S. B. CHAVAN : We had a
vegy good discussion on this very
delicate issue of the terrorist activities,
which is a new phase in which they
have entered.

The Prime Minister was good
enough to intervene in the matter and
all major issues have been dealt with-
by him, It will not be proper on my
part to go on dilating on the same, but
there are some other issues on which
some information was sought by some
Hon, Members and it is my duty to
supply to tho House the information
to the extent it is possible.

Prof. Dandvate made a forceful
speech and he said that before the
Bluestar Operation, 220 persons had
been killed by the terrorists and not
even onc case had been registered
against them, and not even one person
had been prosecuted.

PROF. MADHU DANDAVATE :
That was the position at the end of
February, 1984 and it was confirmed
by the then Home Minister,

SHRI S. B, CHAVAN : I have the
latest information with me ; it is for
period 1.3.1981 th 31,3.1985, Persons
killed ; 427 ; criminal cases registered
in connection with these killings : 285;
cases ended in conviction : 3 j cases
ended in acquittal : 1@ ; cases pending
trial in courts : 98 and cases under
investigation : 137. So, it is nota
fact.

PROF. MADHU DANDAVATE .
You have not contradicted me, Las;
time during the debate I got it con_
firmed. Upto February, 1984 end,
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there were 220 killings and not a single
man was prosecuted. It was given on
4th April, 1984,

SHRI S. B. CHAVAN : These are
the figures upte the end of March,
1985. The Hon. Member wrs correct,
whep he said that in the past also,
we found the same trend, which has
been repeated this time that whenever
the solution seemed to be in sight,
some kind of terrorist activity was
started, a number of people were
killed and the entire atmosphere was
vitiated with & view that no settlement
could we reached. When the Akah
legders were released in spite of the
fact that they spoke rather intcmperate
language, not expected of such people
we could appreciate the circumstances
in whigh they had to make those state-
nents. But in spite of that, we were
trying to have some kind of a ground
prepared for ncgotiations.

A nuamber of steps were taken by
Government and before we took these
sigps, 1 think a number of people were
copsulpated in the matter and a conge-
nial atmosphere was created with a
view to find a political solution to the
Punjab problem. Hon. Members will
tte gble o appreciate the fact that this
was the very time when the.e was an
increase in the terrorist agtivities. A
Jarge number of people have been
killed and there is a spurt in tae
activily .0a the part of the terrarists
becawse they suspected that there
seemed (0 be a ground prepared now
for negptiated settlement in the
coustry. There was a view which was
cxpresscd by sam:= of my colleagues
alpo as ta whom we are going to talk
now. The Akali leadership seems to
be m total disarray. Hardly any leader-
ship is left, The entire charge seems
to have been taken by the same
Bhindtanwale’s father and the extre-
migés .and terrorists scem to be in
chasge of the entire thing, Are we to

contme negotiations with them ? Some
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of our other colleagues also said that
the Akalis will never come to the
negotiation table for- any kind of
settlement because they themselves are
afraid. If they were to come £or
negotiations, what is going to be their
future—this seems to be worrying them.
If you try to negotiate with the ot her
people, then they will lay down such
impossible conditions that it will be
impossible for you to come toany
settlement of the issue. I think it will
be too early for any of us to draw any
conclusion from the present situation
prevailing in the Akali Dal leadership.
Let us not go into it. We would
rather like to wait and see what
emerges out of it and whether they are
1n a mood to discuss matters with us.
In fact, we are interested in finding a
political solution to the Punjab prob-
lem at the earliest. But this does not
mean that in the name of finding a
political solution some other people
would have to take law and order
into their hands, indulge in extre-
mist and terrorist activities and kill
innocent people. This is a new thing
that has come out, that in the frame of
transistars they put some crude bombs
with a peculiar kind of device, which
resulted in the deaths of a large num-
ber of innocent people, those who
were travelling in trains and buses and
those who innocently took possession
of that thing which ultimately nesulted
in their death. So, this is a new ¥ind
of an activities which they have started
and as the Hon. Prime Minister has
started this is not an end of it, They
might adopt some other methods to
create some kind of a chaos in the
country. They are interested in
creating cenditions in which the amity
which is prevailing among different
communities in the country, and
especially among the Sikhs and Hindus
should be put a step to. They want
that a conflicing situation may be
created and some kind of a violent
reaction should com» from evely
section or the other, That seems to be
the ve'y purpose for Jocating these
bombs in very crowded locaiities so
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that it may result in confusion and a
mass reaction to state thereafter. I
am one with some of the Hon. Member
who said that we  have to
pay compliments to the peop'e at
large who did not react violently.
They did not lose patien.e; they
reacied ina very calm and collected
manner. They wanted this kind of an
amity 10 continue, Instead of having
any kind of allegation agrinst one
another, they tried (o help the Govein-
ment. Twenty of these bombs were
found, without be ng exploded. They
were identified, they were nanded
over to the local authorities ; and the
experts defused these bombs, and no
untoward incident could happen. This
is because of the cooperation that we
received from the members of the
public, ard also the very prompt action
that we have able to take, in the
prevailing circumstances. I mus really
say that the Dclhi Administration, the
Chandigarh Administration, the U,P.
Administration, the Rajasthan Adminis-
tration and for that matter, all the
Admipistrations in different  States
which were affected in this matter,
actcd very promptly ; and they did not
allow conditions to deteriorate. They
did not allow communal frenzy to take
charge of the entire situation. In fact,
that was the main objective of these
térrorists It ,is not with a view to
kill innocent people, bul ta create
confusion, to create some Xind of a
conforntation, and to create emity
between different sections of the
people—that was the main objsctive :
and we bave to bear this in mind, viz
that this is a kind of thing which, if it
were to come ip some shape or the
other, we should not lose patience but
face the situation boldly, in a calm and
collected manner, and without levelling
apy charge or allegaticn aghinst one
community or,the other.

So, aft:r the explosions, a large
pember of people were taken into
ctistody. In Ponjab, almost 600 of
them have been tzken into custody.
In Belhi, about 200 people have been
tsken into Castody. Almost 1000 to
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1100 people must have been taken in
custody so far, Investigations are on,

In fact, Hon. Members must have
read the news items today about the
Press conference which seems to have
been given by one of oar officers—the
Police Commissioner in charge of
Delhi, 1n fact, I hold the view that
he should not have given it., But he
seems to have given some kind of an
information saying that such-and-such
were the objects that we could recover,
and so many people have been arrested,
Fortunately, he has not named any
person.

PROF. MADHU DANDAVATE :
Don’t disown him from this platform,

SHRI S. B. CHAVAN : No ; this is
not the practice. In fact, thcse are
vely sensitive matter where normally
when I also supply information, I have
to be very careful to see that it does
not result in having an adverse effect
on the investigation, which is still
going on,

PRGF. N. G. RANGA: Bu: at
the same time, it is no good being (oo
secrptive.

SHRI S. B. CHAVAN :  No. But
these are matters where if information
goes out before time, it can cause
tremendous damage ; and that is why it
is necessary that we have ta be very
cautious in these matters. You will
excuse me if I were not to give any
details of this particular incident, in
which some of the culprits have been
arrested, and some material has been
recovered, In frct, it will not be in the
interest of investigations, if [ were to
give any details as to what things
have deen found, and what we propose
to do thereafter,

SHRI BHAGWAT JHA AZAD:
Were any foreign markings found on
them ? Were they of India or Pakistan ?

SHRI S.B. CHAVAN : In the case
of ane incident, wherein three peopte
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seem to have died in Haryana, onc
person was carrying a bomb, I do not
know what happend; it fell through,
it exploded, and he himself was also
killed, besides two others. There are
some foreign markings But I think
it will not be proper, at this stage, to
say as to whether it had the markings
of this particular nation or that parti-
cular nation.

SHRI BHAGWAT JHA AZAD : We
presume cither America or Pakistan,

PROF. N, G. RANGA : One of
our Opposition leaders was going about
saying : “Unnecessarily, the present
Prime Minister and the earlier Prime
Minister were saying that there was
foreign danger, and foreign interference,
and so on.” And you keep everything
secret. Then where are we?

SHRI S. B. CHAVAN : I think I
have been trying to get the informa-
tion, but so far, I have not succeeded,
At least from my memory I am saying
that there is a revolver which had been
found, which had a foreign marking,
but again, I would like to say that I
would like to say that I would not like
to disclose the name of the country.

SHRI BHAGWAT JHA AZAD : [t
was American...

SHRI S. B. CHAVAN : Might be
‘Pakistan as well. I cannot possibly say
at this stage. But it has a foreign
marking. No doubt about it. (leterrup-
tlons) In this situation, I think it is
~just and proper that we should expect
cooperetion from all the sections of
the House. Unfortunately, yesterday,
a public meeiing was held by a politi-
cal party inspite of the fact that I
personally requested their leader, say-
ing that this was not the proper time
for having this kind of a public meet-
ing. The kind of reply that I got was :
““We are a political party, and you
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cannot expect from a political part
nat to hold a public meeting.” (Intery
tions)

When I saw that there was a posst
bility of some kind of a confrontatie
ultimately we allowed the public mg
ing to be held, But that was not all
They wanted to have a condolenc
meeting; but I know the kind @
speeches that have been made then
Besides, tnere might be a line of
dlence; and thereafter, it was all pol
tical speech-making.

The details of the speeches, I hav
with me, but I would not like to touc
that aspect. Today, this morning alse
they gave a call or a bandh and i
were to observe a total bandh in Delh

today. 1 do not think that they haw
succeeded. The life is totally norm
in Delhi. There was only one oce

sion when the Police had 1o fire in (hi
air not resulting in any damage, b
now the situation is under control
The entire life in Delhi is as before
I do not think that they have succeeds
in doing this but I am not really §
prised that even in a situation of {hi
nature also there are elements whid
are trying to take advantage of th
present prevailing situation. I
like to appeal to all sections of |
House, and through this House to
political parties and specially th
Akali Dal and their friends, that the
should help the authorities in creatin
normalcy in the entire area and the
should not do anything by which effc
there is an escalation in the entil
thing and if there be any, 1 can assuj
the hon. Members that while we
been very generous we hase been
open-mined so far as the political ' sift
ation of Punjab is concerned, but
they bave assumed this to be a sign
weakness on our part, I can assue
the hon. Members that any action
terroris activity will be put down,...
a very heavy hand and there
be no compromise on i
issue. The hon. Prime Minister w
also very unequivocal when he said
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and I would like to assure that thié " i
a thing with which we are not going {q
put up. Terrorist activity, or extremis
activity ' in any form is going to 'be
dealt with very seriously and for doing
all that whatever ofganisational struc-
ture i8 necesswry, either in intelligence
or ia Policcor in pdra-military force,
certainly we are going to create all the
gructure which' is required for handting
a suipation of this nature, But at the
same‘time I would tike to appeal again,
that,let us try and see that we create
normalcy in the entire area. And kind
of agitation which can lead to such
kind of a situation should Be avoided
to the extent possible, -

Idomnos think I neced give more
exp'anation on a2 membér of issues
which were raised here. If the mem-
bers are interested, the details will be
given to them about those things for
which information can be disclosed
But if there are maiters about which
you would hke the details but which!
possibly cannot be disclosed, I plead
inability for that, -

— — — —

STATE FINANCIAL CORPORATIONS
(AMENDMENT) BILL

[ English]

THE MINISTER OF FINANCE,
AND COMMERCE (SHRI VISHWA.
NATH PRATAP SINGH): 1 begto
move for leave (o intioduce a Bull fur-
ther to amend the State Financial Cor-
porations Act, 1951

MR, SPEAKER : The question is

““That leave be granted fo intro-
duce a Bill further to amend the
State Financial Corporations Act,
1951.” -

- The motion was adopted.

SHRI VISHWANATH PRATAP
SINGH : Sir, I introduce the Bill.

VAISAKHA 23, 1907 (S4X4)

Mat ‘ers Undér 3%
Rule 377 °

COINAGE (AMENDMENT) BILL®

[ English) e . L

THE..MINISTER OF FINANGR
AND COMMERCE ASHRI VISHWA«
NATH PRATAP SINGH).: I beg-ta
move for leave {o introduce a .Bill fur.
ther ta amend, the Cojpage Aot -1904&.

MR. SFEAKER : The guestion-is ¢
. That leave 10 granted to introe
duce a Bill farther to amend the
Coinage Act, 1906.”

.The motien way adewied.

.. SMRE VISHWANATH ° PEATAP
SINGH ¢ Sir;'I inttpduced the Bill.

MATTERS UNDER RULE 377
[ifngﬁ.sﬁ-]
(i) Need to develop. disease resistang

varieties of groundnut with a view
to check decrease in its productjon

SHRI M, SUBBA REDDY (Nand-
yal) : ‘The groundrut pil production
has come down dug to decrease in,
sroundnut production. This is mainly
due to the pests affecting this crop.,
The Agriculture Minjster is requested
(0 initijate measuwies 1o undertaks
research to develop better strains of
groundnut varieties which are .disgasg
and pest resistant, N

15.48 hrs. , N
[MR., DEPUTY-SPEAKER “in ke
Chair.]

[i‘mfar;';n]
(ii) Need the convert Katihar-Joghasl
metre-gauge line in broad-gange

SHRI D. L. BAITHA (Araria) : Mr,
Deputy-Speaker, Sir, there is an impera-
tive need to comvert the Katihntlag-
bani section of the North-Eastern
Frontier Railway into broad-gauge,”

Ef .
*

*Published in the Gazette of India Extraoirdinary Part II, Scction 2, da.ed 13.3.85.



